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negotiations. As I have said in my state-ment
certian events have occurred as  a consequence
of. which the. Sri Lankan Government took
some action. Th's action was to have a blockade
of Jaffna. Who suiic. od in that blockade? Only
innocent Tamils, men, women, old people and
children. This blockade continued and a situation
was being created which was going to be
extremely gerious. For this particular purpose, the
Prime Minister sent Mr. *Dinesh Singh, to
show our grave concern afout me situation in
Jaffna area. As I said jn the other House
yesterday, there has been some indication of
unwinding of the economic'blockade. There has
been some reduction in the intensity of the
military activity. Now we' have to watch ~ this
very carefully because if any solution has to be
arrived at or if any political settlement has to be
arrived at, it is essential that we must have the
agreement of Sri Lankan Government. This is
what we are working for, Here” I would like to
say that in diplomacy even modest progress
reserve;  highest respect. We -cannot expect
overnight change. There is a history to it.
Honourable Members 'have referred to it. Now,
we are hoping that the military activities will be
completely stopped; the blockade will' be
completely lifted. Then we will convey these
proposals to 0 the Tamil groups and request
them to have a very good look at them because
in our judgement these proposals need serioUg i
examination serious consideration by the Tamil
groups. Thig is what our attempt will be.

[ 19 MAR. 1987 ]

Madam, one or two points that worried
the h°n. Members were, why the Govern-
ment of India is unable to stop some of the
actions of the Sri Lankan Government and
whether our High Commission
and our Embassies abroad have taken enough
initiatives ~ and  exerted  themselves
sufficiently. I can assure that both we in
Delhi with the Sri Lankan "High Commis-
sion and, gur High Commissioner in Colombo
have been sparing no effort to keep the Sri
Lankan Government informed about what is
happening. At the Human Rights
Commission, our delegation consists of Mr.
Sukul and Mr: Virendra Patil, A resolution
was adopted ar Geneva at
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Human Rights Commission fo, the first time
and it wag accepted by every Member present
and whatever Sro Lankan authorities might say,
the fact remains that it was a m°ral defeat for
'hem. Now, we want that the Government of Sri
Lanka should adhere to those proposals of the
19th December g, that we can g, ahead with
our good offices. We have stopped these good
“fices because after the 19th December, as I
said earlier, the Sri Lankan Government have
had some reservations. Thereafter, they sent one
of then-Ministers here Mr. Dissanayake, who
met me, met Mr. Chidambaram and we asked
him, are you adhering to the proposals of the
19th December or nof? I said unless you are
going to unwind your blockade and relieve the
difficulties, miseries, sorrows and anxieties pf

the Tamil population and reduce your
military activities there, how do you expect
the  Tamil groups to come and have a

discussion either with you Or  with us? I regret
to say that there was no satisfactory answer.

We conveyed this to the President of jj,i Lanka.
I spoke to him on the telephone twice myself.
Our High Commissioner met him a number
of times. We conveyed certain messages to him
in the month of February that we would
like to resume the negotiating process
provided these things are done. Yet when the
situation in Jaffna reached a stage that it had a
few days ago, the Prime Minister said, let, us,
first of all, look at this paricular problem and
he sent Shri  Dinesh Singh. He has come back
after the discussion with  the President of Sri
Lanka and has conveyed it t, the prime
Minister and in the last 48 hours or more, we
have seen some alteration. We are observing it,
we are watching it,. it our sincere hope, it is our
desire, it is our prayer that what has been told
to us will in fact be put into practice so that we
can re-start the negotiating process and take
these proposal, to the Tamil groups. We are
convinced. Madam, that the only lasting
solution, and I want to repeat this and labour
this noint, can be arrived at through
negotiations, through discussions because
alternatives have very vague and serious
consequences and as hon. members have said
that the security environment in the seas and
waters around Southern India, around Srj
Lanka is not what i
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was and not what we would like it to be and
therefore the meddling of outside powers, not
"entirely friendly to India is naturally , grave
concern to us and to our security and we are
keeping a very watchful eye on what is going
on. We are also making every possible qffort
to have a peaceful political solution W fnis
problem but that does not depend on us en-
tirely. It depends upon the Sri Lankan
Government and we have appealed to them
more than once with all the emp-hasis at °ur
command, as a Government. They are aware
of the consequences. I do not want to go
beyond this but as hon. Members have said
there are over 50 million Tamilians living in
Tamil Nadu. They have relations who live in
Sri Lanka. They cannot possibly be indifferent
to the sufferings of. these people. And when
fifty million people of India are “ cerned
afcout a particular event; n Sri Lanka, then the
whole of India js concerned about it, then the
whole of India shares that anguish, their
sorrow, their anxiety. We are in touch with the
Tamil Nadu Government. I have on a number
of occasions had meetings with the Chief
Minister of Tamil Nadu. We want to take
everybody together in this exercise, all
sections of the House, to arrive at a solution so
that this agony of Sri Lanka is a thing of the
past.

SHRI V. GOPALSAMY: Whe, certain
people become blind, they cannot see any
light at all.

THE DEPUTY CHAIRMAN; We ,ill now
adjourn for lunch and meet at 3. 00 pP. M.

The House than adjourned for lunch at sixteen
minutes past two of the clock.

Th, House reassembled after lunch at ond
minute past three of the clock, the Deputy
Chairman In the Chair.

RESOLUTION RE. APPROVAL
ORECOMMENDATIONS OF
THERAH WAY
CONVENTIONCOMMITTEE. 1985—
Contd.

THE BUDGET (RAILWAYS) 1987-88
GENERAL DISCUSSION— Contd.
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THE APPROPRIATION (RAILWAYS) Bill,
1987

(Railways) No. Bill,

1987

The Appropriation

THE APPROPRIATION (RAILWAYS) NO.
3 BILL, 1987

THE DEPUTY CHAIRMAN”. The
Appropriation  (Railways) Bills will now be
discussed togetherThe Minister, Mr.. Scindia, to
move the motion.

mm.

THE MINISTER OF STATE OF THE -
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): Madam, I beg to
move:

"That the Bill to authorise payment and
appropriation of certain sums from and out of
the Consolidated Fund of India for the servi-
ces of the financial yea, 1987-S8 for « th,
purposes of Railways, as passed by' the Lok
Sabha, be taken into”con-sideration.

Madam, I also beg to move-.

"That the Bill to authorise payment and
appropriation of certain further sums from and
out of the Consolidated Fund of India for the
services of the financial year 1988-87 for the
purposes of Railways, as passed by the Lok
Sabha, be taken in- * to consideration. "

Madam, I also beg to move:

"That the Bill to
authorisation of appropriation of
~ moneys out of the Consolidated
Fund of  India that the amounts
spent on  certain  services for  the
purposes of the Railways during
the financial year ended on the 3lst
day of March, 1985, in excess of the "

provide for the

amounts granted for  those services
and for that year, ss passed by the
Lok Sabha, be taken into considera- -

tion. "
The questions were proposed.

THE DEPUTY CHAIRMAN: We shall now
have a combined discussion, on these Biljs and
also on the Rail-
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way Budget. As Mr. V. Gopalsamy had not
concluded. his speech yesterday, he may
continue his speech now. Ee-fore he resumes
his speech, I have to inform the House that the
Railway Minister will reply to the debate at 7-
00 p. M. today. Yes, Mr. Gopalsamy.

SHRI V. GOPALSAMY (Tamil Nadu);
Madam, Deputy Chairman, yesterday, the last
sentence I used was...

THE DEPUTY CHAIRMAN: Just a
minute. If the House agrees, I will invite Mr.
P. N. Sukul to preside in my absence.

SHRT SUKOMAL SEN (West. Bengal): Is
it training or what?

'THE VICE-CHAIRMAN (SHRj P. N.
SUKUL): Yes, Mr. Gopalsamy.

SHRI V. GOPALSAMY; Sir, the
last sentence that I wuttered yesterday,
I want to repeat now. Why has such
an injustice been done to Tamil Nadu
as far as allocation of funds is concern
ed? When you have allotted huge am
ounts for smany lines in other areas,
if you take into consideration what
you have allotted for the Madras Ra
pid Transit System, it is very little.
You have allotted only Rs. 4 crores
this year. And, Sir, I cannot see any
rationale  behind the argument now
put forward by the Railway Minister
that the Tamil Nadu  Government
should share the cost, that is, 67' per
cent. I want to know whether this was
made a  pre-condition  before  this
project was  launched. You didn't
What for are you suggesting that 67
per cent should be rnet by the Tamil
Nadu Government? -The railways is
the monopoly of the Central Govern
ment. Yes,, you can say what happen
ed in Maharashtra. But I want to
draw the attention "of the Minister to
what happened in Calcutta. You have
spent Rs. 494 crores there. This year
you have allotted Rs. 79 crores for
Calcutta metro railway. What for?
Just to please the electorate in  West Berigal
ande Calcutta? You have allotted Ri 79
crores for Calcutta metro 107 RS—11.
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railway. For Madras railway you have
allotted Rs. 4 crores. Now, you are
demanding that 67 per cent should be met by
the Tamil Nadu Government. I hope the hon.
Railway Minister has got some iota of
affection for Tamil Nadu.

SHRI MADHAVRAO SCINDIA: For
Tamil Nadu and for the Member.

SHRI V. GOPALSAMY: Thank you very
much, T expect the Railway Minister will not
insist on this share by the Tamil Nadu
Government.

Mr. Chairman, Sir, the contribution of
large amount to general revenue cannot be
wholly justified when so many projects are
starving for funds.

Track rerewal works and electrification
need to be given, top priority. No excuse of
constraint of funds in these fields can be
tolerated.

The admission by the hon. Minister that
without any appreciable increase in the
coaching fleet, he has arranged to introduce
additional train facilities, only goes to prove
that the age-old coaches with their depleted
and worn-out facilities are being run again and
again besides causing enormous hardship to
the staff attending to repairs and maintenance
of such coaches. Many number of trains have
been cancelled in vital routes for no valid rea-
sons. Major stations have been transformed
into wayside stations. I do not agree with the
view expressed by my colleague Mr. Upendra
regarding uneconomic lines. The Railway is
not for profit motive. it is a public utility
service. So the argument of Mr. Upendra
should not be agreed to by the Minister. Of
course the Railway; cannot fetch more income
from uneconomic lines in the remote areas,
hamlets and small villages. But there is no
way out. There are no roarte, no transpor-
tation, etc. So all these things have to be taken
into consideration

Electrification work has almost come to a
halt in the region spread over Tamil = Nadu.
Conversion cf  metre
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gauge to broad gauge beyond Villu-puram on
the mai". and chord lines and electrification
on these routes have become a Jream 1o Use
people of Tamil Nadu.

Sir, coming to track renewal works, the
Railways, much against the proclaimed
socialist policy, are en-  trusting the works like
laying of new lines, track renewal deep
screening,, sleeper renewal and ballast insertion
t'o private contractors. Is it not a deviation? It is
to be pointed out that this type of work was
being carried out by ° the department only -
since the inception of Indian Railways. It is a
special, type of work needing skill and ex-
pertise and could be given up only at the peril
of passenger safety. The standard of work done
by private contractors cannotf be matcM% with
that turned out by the departmental staff.
Besides rendering. thousands of Railway
workers jobless, such practice leads to large-
scale corruption at middle and higher levels.

Sir, the Railway Board, as far back as-in
1970, laid down'instructions that settlement, of
all dues to the retiring employees should be
made on the last day of their leaving the
service. It is a pity that in the Southern
Railway these orders have been thrown to the
winds and the so-called senior citizens of our
country are forced to walk up and down the
corridors of their erstwhile offices and stand
begging before the serving employees. When,
such is the case on the Southern Railways
itself where there are enlightened employees, [
am afraid what will he the situation elsewhere
in the country. Erring officials, however
highly placed they may be, should be dealt
with severely. While he has been very liberal
in granting new concessions to various citi-
zens, it is for the consideration of the hon.
Minister, by way of gesture to the senior
citizens of his Ministry, to grant concessional
season tickets to tho. e residing in suburban
areas.

It is also suggested "-that a scheme to
provide employment to at least one son
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or one daughter, of a retired railway
employee at the verge of or immediately
after his retirement according lo the qua-
lifications, to enable him to be free from
the burden of securing employment to his
heir, should be prepared.

While it is a laudable ' object to en-
courage afforestation, it is a* matter of
regret that the Railway Board has decided
to cancel all licences of Railway lands
leased to railway employees under the
grow-more -food campaign scheme. This
has not only resulted in depriving these
railway employees from ' deriving some
extra income, but has also deprived the
Department of Revenue to the' tune of Rs.
30 lakhs per year. This decision of taking
away the lands, once developed for
cultivation and leasing them to the forest
department should be reconsidered and the
status quo ante restored.

The Minister has showered glowing tri-
butes on railwaymen. But he has failed to
protect the interest of his own community at
the. hands of the Fourth Pay Commission.
There was absolutely no justification for the
Commission to deny them parity of wages
with other public undertakings. As far as the
railway workers are concerned, they
comprise all Categories industrial
engineering, technological, factory workers,
open line workers, production line workers,
telegraph, telecommunications, research and
designs;. managerial, commercial, etc. etc.
Theirs is a unique field of job and, therefore
deserve a better deal. The Ministry has failed
to plead the cause of Railwaymen be-+fore
the Commission. Even now it is not too late.
A separate wage commission has to be
appointed to go into their conditions of
service and emoluments so that their genuine
aspirations could be fulfilled.

I would like to draw the attention of the
hon. Railway Minister to the genuine demands
of Railwayman. The loco running staff should
not be made to work for for more than 40
hours in a week. Increase rates of mileage
allowances should be paid Jo running staff
without delay. Thirty per cent element
should be
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taken into consideration for running staff a
obtained prior to Pay Commission report. The
category of guards should be made e. igible
for awards for accident-free service in view of
the heavy responsibilities shouldered by them
in the safe running of trains like drivers and
station masters. AH casual labourers on the
Indian Railways should be made permanent.
Need-based wage should be paid to railway
workers. Railway workers in Tamil Nadu
should be paid drought relief. advance of Rs.
2000|-. Stores Khala-sis working in the Stores
Department of railways are doing heavy
manual labour and should be paid heavy
manual allowance. They do not have* enough
promotional opportunities and therefore all
Stores Khalasis should be given the grade of
Rs. 950—1500 after five years of service.
Orders prescribing ITI qualifications for
Khalasis jobs should be rescind. ed. Increase
in working hours by 1-1/2 hours daily for
clerks on railways shoujd be withdrawn.
Diesel Khalasis with ITI and diploma
qualifications serving at Pon-malai and Erode
sheds with 5 to 8 years service should be
promoted to skilled grades; highly-skilled
grade I and II artisans working in oil and acid
are given very har' work allowance and this
should be stopped.

Loco fitters should be upgraded in “killed,
highly skilled grade, I & II in the ratio of 35:
30: 30 as laid down by the Railway Board.
Progressive dieseli-ation has resulted in the
closure of steam loco sheds. About 1000 in
each division are subjected to retrenchment.
The Railway Administration on the Southern
Railway has thus nbnned to retrench about
15000 men as a whole as a reult of which pro-
motiona' opportunities to serving employees
"id job opportunities to wards of railwaymen
are lost.

Repair works to 34 steam lo-: os were being
carried out monthly in Ponmalai. These wr?
stopped resulting in 2000 m°n going job'ess.
Wagon con Iruction was slowed down.
Consequently 400 men, were retrenched.
Overtime is refused to eworkers. The
Administration has failed to take into account
the ever increasing piice

[ 19 MAR. 1987 ]

Railway convention 326
Committee 1985.

rise and to order a restudy in respect of
incentive time and increase in the incentive
bonus accordingly. 21 selected mechanical
Khalasis in Ponmalai shops have not yet been
given appointment orders though they were
selected in 1983.

Sir, all these grievances should imme-
diately be redressed. The present bed-strength
at the Golden Rock Railway Hospital is quite
inadequate to meet the growing needs of
*0olden Rock Colony employees as well as
other railway employees and it should be
increased to 500 beds on top priority.

I hope the Railway Minister will consider the
genuine demands of the railway employees. I
expect the Railway Minister to allot more
funds for Karur Dindigal , and Madras Rapid
Transit System.

SHRIMATI KRISHNA KAUL (Uttar
Pradesh): Mr. Vice-Chairman, Sir, with your
permission I rise to speak on and to support
the Railway Budget 1987-88 presented by our
young and dynamic Minister of State for
Railways, Shri Madhavrao Scindia. Let me, at
the out. set, congratulate Hon. Minister for
presenting a balanced pragmatic and imagi-
native budget which has been widely ac-
claimed by all sections of the society.

Sir, the Hon. Minister has not only spared
railway wusers from additional levies in
passenger fares and freight tariffs, but has also
estimated a surplus of Rs. 69 crores for 1987-
88 after meeting the dividend liability of Rs.
652 crores in full. This is indeed an
achievement for a developing country with a
developing economy. This has been made
possible by proper direction, clear vision and
dedication at the top,, and hard work, discip-
line,, sincere and genuine efforts, mutual co-
operation by officers and men at all levels of
this vast organisation. The Hon. Minister has
et a personal example of integrity, humility
and discipline for officers and men of the
railway family. Such efforts open the gate for
public co-operation which was available to the
department in great measure and without
which success to such a large extent could not
be possible.
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Sir, India is a large and highly populated
country and is a developing nation, with a big
percentage of people living below the poverty
line. One must appreciate that we cannot at
this stage compare ourselves with developed
nations in facilities and service that the
railways afford to their people. For instance
the track length in terms of track kilometres
per million of population is many times more
in the western developed countries than in our
country. The Hon. Minister has himself
conceded in his Budget Speech that there are
obvious limitations in resources and capacity
but it should be our endeavour to strike o
judicious balance. May I quote a few lines
from his Budget Speech which make the
approach to the problem very clear. 'The twin
objectives of the Indian Railways are on the
one hand to provide a- reasonably priced
means of transport for the people of thi>
country, and on the other, to measure up to the
freight transport demands, thereby
strengthening the economic structure of the
country. With the obvious limitation of
capacity and resources, it is our endeavour to
strike a judicious balance between the two. "
Sir, it is noteworthy that without any appreci-
able increase in the coaching fleet, the
department has managed to introduce ad-
ditional train facilities through greatly
improved utilisation, by adopting various
measures like rationalisation of the rail links,
minimisng the lie over period, decreasing the
vehicle, ineffectiveness, increasing the
periodic overhaul output, and establishing
computerised coaching cabinets.

Sir, it is heartening to see that in spite. " of

constraints, the
introduced 8 addi-
trains and extended the run

the limitations and
Railways in 1985-86
tional passenger
of a number of trains. In the/year

1986-87, nine pairs of new mail express
services were introduced and 40 new
suburban trains were added. We find that the
run and frequency of many trains was
extended and a large number of trains were
speeded up. Over and above that, what has
been done in the last two years, is that the
Hon. Minister has announced in no uncertain
terms the facilities and services that have
to come in
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1987-88, i. e. from 1-4-1987. These in
clude introduction of six superfast trains,
one express train and one metre gauge
train. The frequency of a e»uraber of
trains hag been increased and the run of
many more has been extended. We
ai, happy that for passenger ameni
ties computerised reservation will com
mence on five more projects Sixty-
seven  stations will be  developed
as modern stations. Second-
class sleeper coaches will be cushioned. Base
kitchens will be modernised and the
machinery to redress publiv grievances will
be geared up. May I add that in view of the
results shown in the last two years, we are
confident that the schemes and projects an-
nounced for 1SOT-U8 will be fully
implemented. It is indeed, an impressive
pressive performance of the Railways under
his stewardship.

¥ Now coming to freight movement, the
performance of the Railways in freight
movement in 1985-86 and in 1986-87 has be-
m excellent. Persual of the printed dates
supplied with the budget indicates that in the
past most of the increased demand of traffic
was met by increase in capacity of the
Railways., We now find that the Railways
have' been able to carry much more, ovet
longer distance with little or no increase in
rolling stock. The net tonne kilometres per
wagon per day has increased from 1150 in
1984-85 to 1296 in 1985-86 which represents
a 12. 7 per cent improvement and is further
expected to improve to 1321 in the nine
months of the current financial year. Simultan-
eously, the total number of wagons on line
have come down to 3, 59, 614 in 1985-86
from an all time high of over 4 lakh in 1980-
81. As for goods trains movement, we find
thayg. the average speed of goods traing has
increased to 22. 3 Kms. per hour from 19. 7
Kms. per hour in 1980-81. Measures like
computerisation, improved design of assets
and withdrawal of steam locomotives are
expected to improve the average speed of
goods trains. The average load freight of trains
has also improved.
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It is noteworthy that various new schemes are
on the anvil for rehabilitation and
modernisation of rolling stocky track
electrification, improvement in signalling and
computerisation, upgradaticn of technology m
various areas of railway infrastructure which is
must for any meaningful development in the
future. May I suggest that it' is necessary that
the Railways use heavier rails with higher
tensile strength on heavier density routes along
with better track structures, to improve not only
the smo-+ othness in travel but also to reduce
the frequency of attention required for
maintenance and supervision. In addition to the
above, use of electronics based equipment for
signalling, higher horse power electric
locomotives and diesal locomotives, light
weight coaches, computerised freight operation
" information system, are ¢ new frontiers of
technological improvement which also need to
be taken in the stride.

While Railways should spare no effort to'
obtain and. assimilate state of art, technology
from world over, they must ensure that the
technology imported is suitilJle for Indian
condi-, tions and that the product can be in-
digenously manufactured within the shortest
possible time.

The concept of ' developing model stations
is most commendable as they will serve as' an
example for other stations. However. I would
like to point out that in this effort, Railways
will need support cf the using public. May I
suggest that Railways carry out a concerted
drive through the media to educate the public
for proper utilisation of the facilities provided,
specially in public hygiene, cleanliness use of
lavatories and bathrooms and railway
furniture.

Sir, the human touch in the totally
professional outlook o'f the hon. Minister is
Quit* clear in the Railways budget prap. isals.
It is welcome to note thai care has been taken
to pro-
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vide 75 per cent concession to war widow
travelling in II class, and to extend 50 per
cent concession available to the deaf and
dumb, for season tickets also. For the young,
25 per cent concession in II class fare allow-
ed to groups of youth will continue. The
addition of th<? concession in freight on the
movement of fodder raised from 8 per cent to
25 per cent and 33 per cent concession to be
given on the -are of special trains for kissan
tours, is really very thought-iful. In this
context may I suggest to (he hon. Minister,
for the hon. 'Minister's consideration the
granting of concessional traiff for the export
sector which needs all possible assistance
from the Government at the present time
Time-bell rings).

Now, Sir, I would like to make some
further suggestions for the consideration of
the Government. So far as I am aware, in-
position rcprofiling of worn-out iails has not
yet been adopted by the Inaian Railways.
The present practice of off-track rail surface
rectification and re-proning in a depot is
expensive, cumbersome

and time-consuming. The track has to be
removed and then reassembled at the site
after repairs. Therefore, rectification and
reprofiling of rails inposition without
removal of track should be undertaken by the
Indian Railways as is already being done in
other advanced countries. A stich in time
saves nine' goes the poverb. To increase the
life and utility of rails and to reduce the rate
of deteriora-
tion of track and to effect economy in track
maintenance and reconditioning, it is.,
important that the track 1is reproflled
regularly before it deteriorates beyond repair.
This is possible only if the: rack maintenance
is simplified and repcofiling is none in-
position. I feel, if this process is adopted by
the Railways, it will greatly improve the
productivity of track maintenance.

The next point* which I would lite to

make is with regard to computeri-  sation of
reservation. It is certainly a
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forward towards (simplification of the
reservation process and elimination of
hardship and malpractices. But there is
always the other side to it. Every new step for-
ward needs certam adjustments and
modifications in its practical applicability. For
instance, the computer allots seats at random,
that is at differerit places to a family unit
consisting of say father, mother and Daughter
in the Chair Car or AC Sleeper in the
Rajdhani or in some other similar train
which causes great inconvenience to them.
Again, single women passengers find it very
inconvenient to travel ~ when  seat  is
allotted to them by the computer 'between
two male passengers on both sides in  a

Chair Car. A programme should be so
designed by the computer to adjust family
member and for piloting seats to single

women passengers near each other on their
request, as was being: lone earlier.
Passengers are greatly inconvenienced and
dissatisfied with this aspect of compu-
terised reservera'ion system and it needs to
be looked into immediately.

The next point which'l would like to refer to
is regarding travelling on the roofs of
carriages and the unhygienic condition of
lavatories in certain trains. May I suggest that
a survey should be conducted to identify the
trains and the are is in which travelling on the
root's of carriages is a common sight? This
practice is dangerous, unhealthy, highly
inconvenient and uncivilised. Government
should provide additional accommodation by
whatever means possible to improve the
pathetic state of affairs in such sectors.
Simultaneously, stricter enforcement of law
and proper education of the travelling public
through the media must be intensified. As for
the lavatories, greater attention for thair
cleanliness and upkeep is imperative.
Continuous water supply has to be assured '
and routine cleaning find washing of lava-
tories at intermediate stations should be
undertaken as a matter of essen-
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tial service. Special  attention must be paid to
trains like the Taj Express ' and other such
trains which cater to tourist traffic..

Before 1 close,]I would like to
mention that eastern ~ U. P. and north Bihar
are the most thickly-populated areas in the
country, but strangely enough, during the
last fifteen years, to the best of my
information, except for the- conversion from
metre gauge to broad gauge of the Barauni-
Barabanki line, there has been. no new
development either by _way of expansion,
electrification of conversion. Thus the people
of. this area not as easily connected as others
with the mainstream of the country.' I would
earnestly request the hon - Minister to
give top priority and special attention to
this sector of the travelling public.

Well, though the Budget indicates . that the
Railways are no longer in the red, yet, the Pla'n
outlay of Rs. 2980 crores propo-ieti for the
year 1987-88 is by no means an adequate
response to. the challenge of replacement and
modernisation. Despite the proposed market
borrowings of Rs. 300 crores during 1987-88
and R*- 250 qrores in the current year by the
Indian Railway Finance Corporation, Railways
would be heading for a serious crisis if
adeguate  funds are not provided at the
appropriate time foi this essential service. In
view of the critical interlink between the
performance of Railways and the national
economy in general, railway requests for
development funds need to be strongly
supported.

Sir, in the end may I hope that the trend of
hard work dedication and efficiency set-up by
the Railway Minister and the railway family
will continue with vigour and energy in the
coming years. I am reminded of Pandit
Jawaharlel Nehru for whom aram was haram"
and the 'levely' dark and deep' woods could
not lure him to rest and despite because he
had promises to keep -and miles to jo before
taking relaxation.
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With these word? I reiterate my support for the
Railway Budget of 1987-88.

THE VICE-CHAIRMAN (SHRI P. N.
SUKUL): I request the Members of. the Treasury
Benches kindly to speak for not more than 10
minutes. Otherwise, some, of their friends will be
losing their chance outright.

SHRI BIR BHADRA PRATAP SINGH (Uttar
Pradesh): This restriction should have started since
yesterday itself; Tf you look to the debates, there
was ibosolutely no restriction yesterday.

THE VICE-CHAIRMAN (SHRI P. N.
SUKUL): In the best interest of our friends,. you
may kindly. see to if. Now the Deputy Chairman
has said . that at 7. 00 the Minister > will make his
reply.

SHRI J. P. GOYAL (Uttar Pradesh): My name
was there.

THE VICE-CHAIRMAN (SHRI P. N.
SUKUL): Names from your side are. three or
four ajid from Treasury Benches there are 22
names.

SHRI J. P. GOYAL:, 1 am of the
view.' that the  Men. bers from the
Treasury Benches should not be given so much
time because the Minister will make all the points.
(. Interruptions)., If they want to speak, they can
be brief.

SHRI MADITAVRAO SCINDIA: It -will
be oppression by the minority.
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SHRI J. P. GOYAL,; Sir an impression has been
created in the House since yesterday that the Rail-
way Budget, being , surplus budget, is a very g
ood budget, and the hon. Railway Minister has
been praised for bringing the surplus Budget. But
the fact is that the prices are increased, sometimes
in the month of December and January before the
Budget Session which starts sometimes towards
the «id of February every year., in which not only
the Railway Budget but also the General Budget,
both are introduced. So is the case with the

Railways. They increase the freight charges and
the passenger fares.

MADHAVR AO  SCINDIA: Not
the passenger fares.
SHRI J. P. QOYAL: I tell you. I shall

Ist of-December, 1985
increased  both the freight
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[Sfori J. P. Goyal] the passenger fares, I
think. ' This we have been crying against
for the last few years.

SHRI MADHAVRAO
Not the passenger fares. '

SCINDIA:

SHRI J. P. GOYAL' Not the pas
senger  fares?  The  freight  charges
only? Any way 1 woula request the
hon. Minister not to follow the same
thing which is Dbeing followed re
garding the General Budget because
it would amount that Parliament is
being ignored and the executive be
comes Parliament in these two
months of December and  January
just  before the Parliament  Session
begins. In fact, I do not want to go
to other subject matters. For exam
ple, this matter which is going on for
the last two days. Parliament os  rather
shut up, Members are shut up to say
anything in Parliament. In
fact, Parliament has been ig
nored and. is being ignored.
So, you should not do that in future,
Whatever  freight or  whatever passen
ger charges you want  to increase,
please do it in  yous Railway Bud

get. Similarly, I would request  the
Government regarding the. Finance
Budget also that whatever taxes you
want to  increase, please do it and
bring it in the Budget. That will give
~credibility to the Government. Other
wise it appears that the Parliament

is being ignored and at the time when
you present the Budget you  want to
show to the people that you have

not increased the taxes and charges.
. Because I am on this aspect of the
matter, | want to demonstrate it.

This was also disclosed in the other
House. Figures are like this. Because
of the increase in the freights in
December 1986, the Railway Minister is going
to collect about Rs. 1. 000 crores during 1987-
88. From 1st December, 1986 the freight rates
were revised in a manner that they would bring
something like Rs. 80 crores per month in the
Railways. During 1980-81 per passenger per
kilometre far» was Rs. 3. 97. It was" raised to
*Rs. 3. 151in 1985-86. The freight in
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1980-81 was Rs. 10. 50 per tonne per
kilometre. It was raised to Rs. 20. 50 in 1985-
86. Again it was increased by j 15 per cent last
year. You look at the summary of the Budget.
This will confirm this view.

This already you are going to get on account
of that increase, about Rs. 1300 crores for
1987-88. That is the reason that in this Budget
you have not made the increase. It is because
the increase has already been made with effect
from December, 1986. 1 would, therefore,
request the Government that this thing should
not be repeated. Otherwise the sittings of
Parliament would be just a mockery.

Now, I would like to come td other points, I
happened to, be an advocate in" a case of
casual  labourers. From Barabanki to
Samastipur 1 think it took about eight to ten
years for converting metre-gauge to  broad-
gauge. Thousands of  workers worked to
make it broad gauge. They were known as
casual labourers. The case I of these
thousands of workers came up to the
Supreme  Court because after the line was
made into br#ad-gauge, they were thrown out.
They said you go wherever you like to go. The
-writ  petition  was” filed in the Supreme
Court and Justice Desai. presided over
the Bench. After a number of hearings a
formula was found out. In the Railway
Establishment Code there is a provision that
ifyou work  for six. months as casual
labour, then  you get the quasi-permanent
status. Therefore, an order of the court was made
that all I these labourers must be
absorbed by the Railway Department. In spite
of the judgment.. of the Supreme Court,
understand  many "of them have not been
absorbed so far. I would request the hon.
Minister to look into that aspect of the matter.

There is no doubt that within the last few
years and in this year also the number of
trains has increased. This happened during
the period of Shri Kamlapati Tripathi when
he was Railway Minister and also in
your
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time. There is no doubt about it. Along
with it population also increased. It is just
like the point - that a number of colleges
and universities have opened, but still the
rate of illiteracy remains the same. —about 64
per cent. So, in spite of your efforts to increase
the number of trains, with the increase of
population  and the business activity, the
number is not so much as it should have been.
I toured a number of countries in. Europe
some two years back. I think the Minister must
have gone there a number of times. For
example, from Munich to Frankfurt and
Frankfurt to Munich -there are 47 trains
each running every half-an-hour. There is no
problem for reservation in any train. I did
not find any difficulty for reservation. I
would request the Minister to mobilise the
resources and we will all cooperate with
you for running more trains in our coun- ® try.
Of cOurse, there are i number of tracks to
be renewed, I will not come to that. You
must  increase number of trains as early as
possible. If one train comes from Calcutta to
Delhi after one  or two  hours the same
train should go from Delhi to Calcutta. Of
course, some time is needed to clean the train.
If not one hour, after two hours the same train
should go from Delhi to Calcutta. Just as
we are spending more money for our defence,
why not we spend more money for our
railways also and increase the number of
trains?, We should not be happy about the
surplus budget. Maybe next year we may have
deficit budget. This will not solve
overcrowding problem'. Some people who
wanted to go to Bombay, they do not get
reservation either in first class or second class
for 2 to 3 weeks. They approach ~ Members
of Parliament for getting reservation. In
my opinion, this problem can be solved if
mbre trains are introduced so that everybody on
the spot can get reservation. This is one aspect
of the matter.

The other aspect is about punctuality of
trains which you could not
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achieve so far. Suppose you nave to change
another train, if you are delayed, then, you will
not get that train. When there is punctuality of
trains in Europe, I do not see any reason why
we cannot achieve. it if our staff is efficient.

Then the other thing ' is about safety of
passengers. Recently there has been a very
serious accident. With this situation of law
and order in our country, I would suggest that
the railway protection force should be further
strengthened to protect our railway lines to
avoid accidents. The second class coaches
require lot of repairs, particularly the latrines
are very dirty. Of course, when Members of
Parliament or Ministers travel
in first class or air-uondition coaches
somebody from railways tries to obtain our
signature that everything is clean. I do not
know Why you give preference to us. There
should not be any discrimination. We are not
above common man. They should ' obtain
signatures from common passengers also who
travel by second class. ' Therefore, when the
Members of Parliament, Ministers and high
ranking officials travel, everything is all right.
But you should insist that in“evety

compartment they shbuld obtain signatures at
least from five persons to

. the effect that everything is all right. More

second class coaches should be attached to
every train. I agree with an hon. Member's
suggestion from the other side that there
should be more Janata trains than what they
are today.

It has been mentioned in the other House
also that there ar, no guides when you change
any train. Because of overcrowding at the
railway station platforms, it becomes very
difficult to locate a train. Therefore, there
must be guides who can tell the passengers
that this is your coach and this is  your
reservation number.

I would request the Government to tax rich
people, as much as possible, exclusively for
the development of
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our trains for the develop-4 P. M. merit of our
Railway Ministry and Railway department and
have more number of trains. "With these
suggestions, I would conclude in respect of the
merits of the Railway Budget. As regards my
region, I come from a smalll village in the
district of Muzaffarnagar. Since everybody has
said something about his region, I also must
say something about my region. I come from
an area which was formerly coverd by the S. S.
Line Railways. Then after a number of years,
we have got Northern Railway, the broad
gauge. But " all the rotten compartments from
all the trains, from Bombay and elsewhere are
there. If you travel, you will find that first class
is only in one Express Train because of the fact
that we people of the western districts of U. P.
are considered to be ruffians. We are not
considered to be civilised though we have a
number of

colleges there. (Interruption). i

SHRI MADHAVRAO SCINDIA:

From good standard to sub-standard

transformation, are you sure, does not

take place in your region?

SHRI J. P. GOYAL: No, I have travelled in
those compartments. They are the rotten ones
and I have not seen such compartments in
other trains in India. I do not know from
where those compartments are brought.
(Interruption,).

SHRI MADHAVRAO SCINDIA: Are you
sure that the transformation does not take
place in the region itself?

THE VICE-CHAIRMAN (SHRI P. N.
SUKUL): He is talking of the general
transformation.

SHRI J. P. GOY&L: So, please look
towards this problem. You are losing a lot of
money on this account. You don't have ahy
ticket checker, you don't haVe any booking
facility on the railway station. Only in respect
of Barot and Shamli, these facilities are there.
A majority of ticketless passengers travel in
this area. The plat-
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forms are not upto the standard.
Many people died. Please look to the
problems, of that area. That is the
area which will give you more money
than any other area. Lastly, I would
request for one Railway Station. [
request you by writting a letter to
you but you have shown your inabi-
lity in the reply. There is a station
Ailum near Kandla. That is a Place
where Jawaharlal went when [ was a
boy. That is the place from where a
number of freedom fighters come and
there are a number of schools and
colleges in Barot and Shamli. Stu
dents go in the morning time and
want to come back in the evening.
There is a sugar mill also at Ramala-
Workers go from Barot to Shamli and
vice-versa and that is a very impor
tant Railway Station. I would request
that the two  Expres trains, one
from here and one from there' should have a
small halt of two. minutes there. I also come
and I also find difficulty. I have to go to
Kandla and then come by bus to my place.
With these words, Sir, I would conclude.

SHRI RAJNI RANJAN SAHTJ -(Bihar):
Mr. Vice-Chairman, Sir, I rise to support the
Railway Budget for 1987-88. At the same
time, I would like to pour one more. basket of
con-tula tions on our Railway Minister who
has kept in mind the interest of lower and
middle class income groups which constitute
the bulk of railway passenger and did not
make any hike in freight and fare.

Sir, I was listening to the debate of our
friends sitting on the other side, and I
appreciate the love of Shri Parvathaneni
Upendra for Railways. He is' not here at the
moment. In view of the fact that the freight rate
was revised upward which would fetch Rs. 960
crores in the coming years, hence the Railway
Minister has taken very correct stand by not
increasing freight and fare in this Budget.
During the course of the debate in November
last, I emphasised on the efficiency and
technologipal ' development in railways. I am
glad that to some extent efficientcy of the
railway hag increased and they have
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been able to move as much as 21. 6 million
tonnes more as compared to the previous
year and have surpassed the target by 9. 4
million tonnes.

I do not want to repeat what has been said in
the Budget but I again thank'the Railway
Minister for bringing whopping increase of Rs.,
1360 crores over that of the current year, that is
in 1986-87; an increase of Rs. 100 croreis in the
depreciation reserve fund. Th(; re is a similar
increase in pension fund and clearing the entire
current dividend liability of Rs. 652 crores to
the General Revenue. It is good that the target
of revenue earn-| ing has been fixed by
originating freight traffic for 1987-88 at 287
million tonnes compared with 258. 55 million
tonnes in 1985-86 and 272 -million* tonnes in
the revised estimate of 1986-87. This would
mean a total originating traffic of 313 million
tonnes and transport output of 223 billion net
km::. The ordinary working expenses of the
Railways for 1987-88 have been placed at Rs.
5750 crores, Rs. 850 crores more than the
Budget estimate for the current year. It is highly
commendable for the Railway Minister for the
surplus budget 6f Rs. 69 crores for 1987-88 as
against Rs. 11 crores estimated for 1986-87. At
the same time I would like to warn the' Railway
Minister that to achieve this herculean task, in
view of the current rate <nf inflation which has
been estimated at 6. 5 per cent in view of the
report of the Economic Survey, it is also: hoped
that while declaring a s-urpi us he must have
taken into consideration the increment of the
staff, payment of clearness allowance and would
not come again before the House with a revised
budget after a few months.

The aspect of stress on comprehen-i sive
rehabilitation and modernisation programme with
an object of wiping out tlie accumulated backlog
in essen tial areas like track renewals and elect;
ification target. It is highly con ' menfiable that
the target on these in. 1986-B7 has increased

over the previ-
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ous two years by as much as 36 per cent and '
67 par cent respectively. With 31 per cent of
the Plan Outlay in 1985-86 and 1986-87 being
spent under these two heads. Similarly, 32 per
cent of the Plan Outlay of the— first two years
of the Seventh Plan has been spent on rolling
stock.

Railway provides reasonably priced
means of transport for the people of
this country and also measuring up
the  freight transport demand  but
there are several areas where the
railways are yet to realise their obli
gation to passengers and other users.
These are rampant corruption, rail
way safety, danger of theft and rob
bery and other small matters which
cause great inconvenience to  the
users. I am fully beseized with the
difficulties of the Railway Minister in
the matter of law and order" which-
the Railway Minister may shift the
buck of the State Governments on
the ground that law and order is a
State subject. But the users are not
intere ted in such niceties. For them
the railways are  a service pro-
ffered by the Government. I hope the Railway
Minister would turn his |, attention to minor
ills because rail-| way is connected directly
with the people. I remand him that taking care
of pounds is all very well but someone should
look after the pence-as well.

Several concessions have been given
in the Budget which is in line witn the
thinking of our Prime Minister and I thank
the Railway Minister for giving concessions
of- 25 per cent to-young, 50 per cent
concession lo-handicapped and concessions
in freight on the movement of order, 33
per cent concessions to farmers and for-
the convenience of the people there is a
proposal to open 50 new halt stations.

The most important step which hai been taken
is to increase the provision of depreciation
reserve fund but at the same time I request -the
Rail-' way Minister to give the highest priority
to railway development. It is said that the
expenditure in rolling:
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\Shti Rajni Ranjaa Sahu] stock has declined
sharply. Correspondingly expenditure on track
doubling is to be stepped up in the coming
year. I fully endorse the views of our friends
that the Planning Commission should provide
more funds for 35 on-going projects. The Plan-
ning Commission should also provides more
funds to complete the target of the Seventh
Five ¥ear Plan. For lack™ of funds, the progress
is tardy, . so much so the programmes of intro-
ducing heavy --rails for high-speed trains
automatic signalling, electrification of high-
density routes are heing speeded up now
beyond the levels which could hot be achieved
during the first two years of the current Plan.
At the same time, it does not sound well that
the Railways are going to complete only 70
feres. of new lines In 1986-87 and only 53
kms. in 1987-88-. The programme of affores-
tation is highly laudable and also in the line of
thinking of our Prime Minister's 20-Pbint
Programme. The beautification of stations on
the Railways at the rate of a thousand stations
annually will surely give a new look to the
country. The housing -schema for the
employees needs a revolutionary, outlook. The
Railways have, got enormous and valuable
lands and without any investment the Railways
can make arrangements with builders so that
houses can be built without any investment and
the amount thus saved can be used for other
developmental works.

A device was adopted while placing the
Appropriation Bill in November last as
'flattening of the taper' in Tespect of the
telescopic freight tariff. The telescopic scale
of freight tariff involves a gradual decrease in
the rate of charge for a unit of traffic as the
distance increases. This philosophy, to my
mind, applied during the price hike on freight
in November, 1986, is highly rational and this
should be made more scientific. I would like
to urge upon the Railway Minister to set up a
study group to look into the matter in order to
extend it to several other areas. I again
congratulate the Railway Min-
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ister for introducing” computers. for freight
operations, for introducing computerised freight
operations, which would greatly help increased
flow of traffic and will also benefit industry and,
trade.

I would like to emphasise that the passenger
traffic is going to increase in the current year. It is
estimated that 138 million additional passengers
would travel. How would Rail- * way carry so
much additional passenger without increasing the
number of trains, the number of coaches per train.
It is apprehensive to meet such sigcations. At the
same time, I would y like to point out that if a
proposal is sent to the Railway Board, they
opposes it tooth and nail on some ground or the
other. I would suggest that this sort' of attitude
should he changed by the Railway Board. As
pointed out by my other friends here, the terminal
lie-over period is to be reduced. On one hand, Sir,
the Railways never tires of declaring shortage of
coaches and, on the other hand, it permits lie-over
period even up to 28 hours. There are so many
rakes ' lying idle especially at the Howrah end.
Secondly, I would also request the Railway
Minister to look into the question of non-
utilization of coaches, r There is one example.
The. 29/30 Lucknow-New Delhi-Lucknqw train
for less than ten hours a day and, similarly, the
Deccan Queen also runs only for seven hours and
for the rest of the day the rakes remain idle. This
matter should be looked into by the Minister.
Now, Sir, I would like to say something about the
statement which came in the papers which was
made by the Chairman of the Railway Board. He-
said that the Railways * had consultations with
the State Government and the Planning Commis-
sion fop adopting a consortium atti- *. tijde for
the Mass Rapid Transit Sys- tern with the
involvement of the State Governments as well as
the city ' administrations, which is in vogue all
over~the world. This is a highly progressive
attitude. 1 do not know whether the Bihar
Government is being contacted or consulted for
any such
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programmes. Bihar is having about jen Per cent
of the country's population and nothing has
been done for Bihar in this Budget. There
are so many proposals pending with the
Central Government sent by the Bijjar
Government.. I would like to say a few words
about them. There is 'a proposal of
conversion of MG into BG line between Rohtas
and Pathar-. dith to be extended up to
Bavanathpur. The importance of this area is
that this region is rich in minerals and the rakes
can be utilized both ways. The second
proposal  of the Bihar Government which is
pending with you to convert the metre gauge
into broad gauge in between Muzafffirpur and
Motihari, for setting up a large paper plant
which is under consideration. The third
proposal which is pending with the Railway
Ministry is ' to construct the railway bridge
over river Sone to open a new mineral rich
arca of Falamu and Rohtas for setting up
cement and other industries. Sir, the
divisional Headquarters of Hazaribagh and
Dumka and other several district headquarters
are still without a rail-way link. The route
from Deoghar to Dumka and Godda to
Lalmatia coalfield is also not connected with
rail. The entire area is a coal belt and can supply
coal to super thermal powers like Farrakka
and Kahal gaon.

Sir, there is a, proposal' for rail between
Darbhanga and Saharsa, which has also not
been taken up. Several proposals made earlier
by previous Railway Ministers have not been
taken up. I know that due to the paucity of
funds you are not taking up these bigger
projects. But the proposal of the Bihar
Government should be considered because
they are prepared to\ participate in the venture.

There are some small and minor_ demands
from the people of our area. The train from
Muzaffarpur-Varanasi up to Allahabad may
be given either via Barauni and via Patna. The
train running from Bombay to Gorakhpur may
be extended up to Muzaffarpur.
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One A. C., 2-tier sleeper coach may be
provided in Mithla Express, the train which is
going to JTowrah from Muza-ffarpur. Though
there is a train going to Howrah from
Muzaffarpur still we need a super-fast tram in
view of the influx of huge passengers traffic.
Sir, the Railway Board may say that there is
"no path or viability". But I hope the Railway
Minister will appreciate that there is always a
"political path and viability" which I request
the Railway Minister to create as it was done
at several times by his predecessors Railway
Ministers.

Sir, you have introduced so many trains but
the introduction has been unbalanced, i. e., all
on the southern part of the country. I request
that a few trains may be introduced in the
eastern part, connecting Bihar, U. P. and
Assam also.

With these words, I thank-you very much.
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SHRI DHARAM CHANDER PRA-
SHANT (Jammu and Kshmir)
Atthe outset, I congratu-

late the Railway Minister for presenting a budget
which fulfils the 'aspirations of the common man.
There is no burden of additional freight charges of

passenger fares.

1 also appreciate the decision to
plete techno-economic
pur to Qazigund in  Kashmir. The

topography of J'ammu and Kashmir is

different. There are high mountains

com

survey from udham

quite
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Patni top has a height of 6000 ft. and Banihal
has a height of 9000 ft. A Railway survey was
got done 82 ye'ars back by the then Maharaja of
Kashmir, Maharaja Pratap Singh. This survey
was conducted by 'a foreign Railway engineer.
The report is still with the Kashmir Gov-'
ernment. [ suggest it should be studied. I
suggest a survey should be got conducted by
foreign engineers, particularly from Switzerland
which is also a mountainous country.

Coming to Jammu-Udhampur Railway
line, the foundation of this line was raid
by Shrimati Indira Gandhi in February
1983. At that time it was said that this
line will be completed in 1987-88. But
tity today, not even half the work has
been done. The lengtTf of the track from
Jammu to Udhampur is only 56 kilome
tres, and these are 10 tunnels on the way,
and one is the longest. There are about
12 or 14 bridges and one bridge is going
to be the highest i, n the country. The
amount sanctioned by the Railway Minis
try for this track is Rs. 3 crores this year,
against total requirement of Rs. 82. 56
crores. With this amount of Rs. 3 crores
sanctioned this year, the project will be
ready only in 31 years whereas the assu
rance was give, , that it will be completed
by 1987-88. 1 hope the Railway Minister
will look info it and consider how much
time it will take to complete the project.
I think he will take note of it. Then,
Sir, a day time- service should be introduced
between Delhi and Jammu. I made this request
last year also. Thousands of pilgrims visit the
Vaishnodevi shrine. The number has risen to
15 lakhs. Passengers who tr'avel fo Jammu are
packed like goats and sheep. They keep awake
the whole night and reach Jammu in a bad
condition. That is why I suggest that there
should be a daytime train between Delhi and
Jammu. By this the problem of reservation can
also, be avoided. If it is not possible to
introduce such a train, I suggest that the train
which runs between Jammn and Jalandhar can
be tagged OH with the train coming from
Anmritsar and going to Delhi. It is not difficult.
I hope, the hon. Minister will consider this
request in view of the l'arge inflow of
pilgrims frart various parts of the country

Committee 1985.
to the shrine. It will be of great help to the
pilgrims.

There is one train which runs between
Jammu and Kanyakumari, the Himsagar
Express. This covers the longest distance
in the country. But there are no cater
ing ‘arrangements in the train, I had
suggested earlier also that catering arrange
ments should be provided in the train.
Now, the passengers remain mostly hun
gry. They do not have sufficient time to
get their food from the platforms at the
various  railway  stations. = Therefore,
there is urgent need for providing catering
arrangements in this train. Sir, the

quality of catering in express trains has
improved. But there are other small trains in
which the catering 'arrangements , , are very
poor. I know this from personal experience as I
have traveller! a let from one corner of the
country to another. In this connection, I would
also like to point out that the catering
arrangements fet the Jammu railway station are
very poor.

Therefore, my request is, firstly, a daytime
train should be introduced between Delhi and
Jammu which will greatly benefit the
passengers. Secondly, the catering
arrangements at the Jammu railway station
should be improved. Thirdly, the survey of
Udhampur-Qazigund'  line  should  be
entrusted to a foreign engineer.
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It is dangerous to travel by train.

SHRI BIR BHADRA PRATAP SINGH;
Mr. Vice-Chairman, Sir, before I give some
general suggestions and some suggestions
tbout my region, I want to stress a variety of
problems.

THE VICE-CHAIRMAN (SHRI P. N-
SUKUL): ' Within ten minutes.

SHRI BIR BHADRA PRATAP SINGH:
Sir, I will be over-cautioua. If my Eriend can
speak for more than 40 minutes, [ am entitled
to at least 18. minutes.

THE VICE-CHAIRMAN (SHRI P. N-
SUKUL): No, there is a long list,

SHRI BIR BHADRA PRATAP SINGH:
! will try to adjust accordingly. I want fifteen
minutes.

There are 'a variety of problems which. : he
railways are facing. So far as uiman
transportation is concerned, some vant super-
fast trains because we are “een the bullock-
cart and the supersonic fumb, jet; ¢, the '
minds differ. Soni: . vant a super-fast train;
some want it ; top at' convenient stations.
Some want ast trains; some want more
passenger rains so that common people could
be aken from one statio to another. Some
vant that every fast and super-fast train. nust
contain a large, number of non-reser-ed
bogies so th'at the people who cannot ; et
reservation may get accommodated in hose
trains. So, I was saying that for he purpose °f
human traffic we have a Variety of problems.
But since we are a [rowing economy, the
question of goods ransport has become very
important in Siis country.

The point is that the railway transport i the
cheapest but the rail claim disputes re
mounting very high in this country. I wild
like to suggest to ttw honourable linister th'at
he must evolve a proper lechanism to settle
the rail claim disputes roner as otherwise
people get hesitant to dapt to this mode of
transport and they
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go to other modes like trucks, etc., which.
are very. costly.

Now, so far as the essential services are
concerned, railways are given to transporting
not only coal, not food, but even drinking
water. So, it is also serving a social purpose.

Now there was a mention in the debate
about modernization and technological
development. Whenever there is mention
of such a plan, there is always opposition
from the other side, that it will lead to
unemployment. My contention is
otherwise. So far as the expectations of the
people are concerned, so far as the
requirement of the time is concerned,
efficiency and development must and will
open vast avenues of more 'and newer em-
ployment. Don't confuse development and
modernization of technological development
with mechanization. That is why there is
confusion. Had 'here been time
I would have illustrated this.

[The ,, Vice-Chairman (Shri Santosh
Kumar Sahu) in the Chair]

Now my second difficulty is about the
figure that was given by the honourable
Minister to which I wanted to draw his-
atUntion. In the Lok Sabha certain honourable
Member remarked the looking to the length 6f
the railway track, the population ratio in India
is miserably low because, according to his, it
was 100 kilometres per lakh of pcctile wltrcas
ac-eotd!n3 to the Minister's statcrne. it in para
II of his speech, it not oriTy the second
largest in the world under one single
mar agement but also becomes. v: ¢ of the
most modern. So, now there arc two
ct. rilicling claims. So far as population
pressure is concerned” the figure of 10
kilometres per one lakh of people may not
oc the lowest but it is nii-e. '«bly low in
the world wiireas our ~~. iur -is that is
the second largest. Now, I would like to
g?t. "lightened on this asp: of of the mat
ter.

The third point is about the revenue part.
About the revenue part I wanted to give a
word of caution to him because ¢ feel that the
question must be looked at
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from that point of view. The rise in the
luggage and parcel freight rates was made by
15 per cent to earn as additional R». 320
crores in the last four months of
this financial year. It was expected that there
would be no increase in freight and passenger
fares i, this budget and this expectation was
further  confirmed by  the  recent
announcement that the Indian Ratl-
ways Finance Corporation would raise a sum
of Rs. 250 crores through public
borrowings. It is pri-
raarily the 15 per cent freight increase that has
allowed the Railway Bhavan to absorb the
additional wage burden of Rs. 462 crores on
account of the Fourth Pay Commission margi-
nally increase the appropriation to the
Depreciation Reserve Fund from Rs. 1, 250
crores to Rs. 1, 350 crores, pay the full
dividend' of Rs. 642 crores to the Government
and still shew a surplus of Rs. 69 crores for
1987-88. What my learned friend was saying
is factually not correct because we have paid
the dividend to <he tune of Rs. 652 crores. The
question arises about this. The improved
operational efficiency will make only a small
contribution to the railway's net traffic receipts
which the hon. Minister was mentioning.
Nevertheless, it must be granted that the effi-
ciency has been rising in the recent years
mainly on account of better management of
the bulk freight traffic on the trunk routes. And
in the Sort nine months of 1986-87, the net
tonne kilometre per wagon per day (broad
gauge) index has risen by 5 per cent to 1, 350.

There is also no denying that' the performance
of the Railways in respect of originating
revenue-earning freight movement has improved
in the current year. The annual target , is likely
to be exceeded by about 5 V million tonnes in
1986-87. There is no reason why the Minister
should not expect to be able to add more than 15
million tonnes to the figure when the current
year's addition is projected at 13. 5 million
tonnes over 1935-86. By setting a higher figure
the
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Railways could have realistically hop
ed to raise more funds with which
to finance their long  delayed but
urgently needed plans for acquisition
of more rolling stock, track renewal
and electrification. In each case this
is the problem. The Railways have
slipped behind' the Plan. I think
that would be the main question, which the
Minister has to bother about, in the case of
track renewal the target has been raised from 3,
800 km. to 4, 200 km., but that is weli below
the Seventh plan annual-average of 5, 000 km.
In respect of electrification too, the 1987-88
target of 670 km. is below the Plan norm. It is
difficult to see how, despite their improved
performance, the Railways can fulfill the Plan
target, in other words, to do the minimum that
is. needed for capital replacement and
modernisation.

Now I will come to a few general
suggestions. (Time bell rings)

THE VICE-CHAIRMAN (SHRI
SANTOSH KUMAR SAHU): Please
conclude within one or two minutes.

SHRI BIR BHADRA PRATAP SINGH:
Yes. That' is the whole misfortune. In the
General Budget I wa3 given ten minutes only.
In this also I have got ten minutes.

Anyway, a few suggestions about regional
improvements, I wanted to make. I will leave'
th, general suggestions.

It has been said in this House and many have
supported it that the conversion between Bhatni
and Varanasi should be given more funds.
Other-wise, if it' is delayed, the traffic on this
route would be held up. You * have converted
Chhapra-Gorakhpur-Lucknow route. But you
have introduced only one train. First it was the
Jayanti Janata, and now it is the VaishaU. And
one train which was started hardly two months
ago, has been cancelled. Now what is the result?
There are 400 passengers each morning standing
at the Gorakhpur
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station. There are hardly two booking

windows which can  cater to 300 persons and
100 persons go unattended. What will be the state
of mind of the passengers on that route?  Yes, you
" have converted this, all right. But you are running
only orie train. Where is the solution to this
problem? 1 am telling you that this region is
the highest populated area. The 5 P. M. traffic
requirements are very great. Yet at other routes
you are not converting. I have requested the
hon. Railway =~ Minister. time and again to please
convert the alternative route between  Chhapra-
Balia-Mau-Azhamgarh-Shahganj. This could have
provided an alternative TOute and  would
have lessened the pressure, but he has not done
even that. So, please consider “wo or three
suggestions.

The Sunday train that was  started
hardly a month or two ago should
be renewed. In case on this route bet
ween Chhapra-Balia-Mau- Azhamgarh-
Shahganj  you. cannot grant
conversion in years to come, at least provide some
faster and better irains. The trains are in a very bad
shape. First class coaches have no cushions. Second
class are a bit better. Hardly there are two berths in
the First class. The trains run five to six hours
behind schedule because of chain pulling which has
become inevitable everywhere. So, my suggestion
to the hon. Minister is that because of conversions
on other routes so many trains have become free.
Why don't you utilise these trains to run on these
rails and run many more trains? If they could not
cover at least by the other route, they could come
from' Chhapra to Shah-ganj and get better
facilities.

Now one word about the model railway stations.
The hon. Minister said these are sixty-seven in
number. When I asked about the places he is
choosing, I came to know that he is choosing
advanced stations only. You choose Delhi, Kanpur,
Lucknow, Varanasl. What is the use of choosing
these stations? The concept of model railway
station was introduced to im-

[RAJYA SABHA ]
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prove the backward region railway
stations. Instead of doing that, the hon.
Minister replied to me that they have
chosen the  backward  region stations
like Gorakhpur. Probably the hon.
Minister does not know that Gorakhpur
Railway station was the railway
headquarter during the British days. Even
now northern head- ‘quater is there. So,
you must concentrate model railway
stations in, really backward railway
stations. So, you  ;must know  what
is backward and what is forward.
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(Orissa): ' Mr_ Vice-Chairman, [ rise to
support the Railway Budget for 1987-88
presented by. the honourable Railway
Minister, Shri Madhavrao Sein-dia. Speaking
on the Railway Budget I would naturally like
to emphasise about the State of Orissa from
where I come. In Orissa there are thirteen
districts and all the thirteen districts are
populated by tribals. Therefore, I would like to
draw attention to the development of the tribal
districts. I have been a teacher and I know how
the tribal people, the tribal children, the tribal
students, are suffering in these districts. I shall
narrate my own experience of the backward
condition. When I asked one of the tribal
students if he had seen a train, the student said
he had seen. a train and the wheels of the train
were made of rubber. I am, therefore, glad that
in this year's Budget emphasis

Railway convention 378
Committee 1985.

has been laid on the upliftment of the poor and
backward people of the country and of the
Scheduled Castes and Scheduled Tribes. It is
unfortunate that these backward class people
and tribal people have remained poor because
of lack of proper education. Without education
how is the Government going to implement the
schemes of development works? I would also
like to bring to your attention that in
Mayurbhani district there is one border' railway
line, Roopsa-Bangriposi, and there is another
railway line, Padampad-Tata, both of which
were stated to be on the closure list as being
uneconomical. When I had put a question to
the Railway Minister in this House, he replied
that these lines were going to be closed as
being uneconomical railway lines Now I ask:
when you lay emphasis on the development
and upliftment. of the poor people, of the poor
tribals, of these 'areas, why then do you
propose closing these railway lines as being
uneconomical? Sir, I want to inform this House
" and also the Minister of Railways that the
Badampahar-Tatanagar local passenger train is
very irregular. Sometime it comes to
Badampahar at 9. 00" A. M., sometimes at 6.
00 A. M., and sometime it does not come at all.
This train runs through a tribal area. I would
like to tell the Minister that the people of this
region are suffering and are facing a 'lot of
problems. So, I would request' the Minister to
see that this train runs at regular timings. Also,
this line should be. converted into a BG line.
Sir, Joshipur is pne of the tourist places in
Orissa. I am interested in this place and it is a
nice place frorra the point of view of tourism.
There are crocodile projects and tiger projects
in this region and the Simlipal National Park
also is there. If the Badampahar-Tatanagar
local train and the Rupsa-Bangriposi train are
extended to Joshipur, the richness of Simlipal
would come into limelight.

In this connection, I would like to
mention something about Poolbani area
where there is no railway line
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at all. During the last visit of tha Prime Minister,
he himself felt the need to provide a railway line
in this area. Sir, it is reported in some local
Oriya rfewspapers that there is a conspiracy
going on at higher levels to shift the proposed
second Railway Divisional Headquarters from
Sambalpur to some other place. This is a matter
of very great regret. This year only a token
amount of Rs. 65 lakhs has been sanctioned for
this.,. It is true that it is not sufficient to speed up
this project. My earnest appeal to the honourable
Railway Minister is that he should take up this
matter seriously and provide some more funds in
the coming Supplementary Budget. However,
these necessary works can be started soon 1
would also request the honourable Minister to
give special attention to the improvement of the
Talcher-Sambalpur line and also to provide one
super fast train, Rajdhani Express with limited
stoppages, which should run between the capital
of Orissa, that is, Bhubaneswar and New Delhi. I
would be grateful if the honourable Minister of
Railways could provide one AC two-tier coach
in the Neelnachal Express and also an the Puri-
New Delhi Express. The catering sedvice in
these trains also needs to be improved. These
trains arun through many decoit-infested areas
and areas where robberies and thefts take place.
So, this fact should be kept in mind and proper
patrolling should be arranged in these trains.

Lastly, Sir, I am glad to mention that during
this period the number of railway accidents
has come down and the Minister has taken the
necessary steps to improve the overall
performance of the Railways for which 1 am
thankful to him. I congratulate him and I
support the Railway Budget wholeheartedly.
Thank you, Sir.

THE VICE-CHAIRMAN
SANTOSH  KUMAR"AJTU):
tulations for the maiden speech!
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*SHRI NARAYAN KAR (Tripura): Mr.
Vice-Chairman, Sir, Shri Sukomal Sen from
my Party spoke about the viewpoint of my
Party on- the present Railway Budget. I shall
confine my observations to the reactions of
eight States in. "the North Eastern Region on
the present Railway Budget. 1 shall also
narrate what the Central Government has done
so far for the development of railway
communication in the North Eastern Region.

Sir, you know that the North Eastern
Region haa eight ¢ States, namely, Tripura,
Assam, MizOram, Nagaland, Arunachal
Pradesh, Meghalaya and Manipur. The present
Railway Budget has disappointed the people of
these eight States. They have serious
grievances about it. After thirty-nine years of
independence the Railway Budget is being
presented to us. We Shall find that even after
such a long period only Guwahati the capital of
Assam, has got railway links with the \rest of
the country. The capitals of other States in the
North Eastern Region do not yet have railway
links with the rest of the country. These States
are economically very backward. They are
inhabited by tribal population. No industrial
development

English translation of the original speech
delivered in Bangla.
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has taken place there. Jhum method of
cultivation of feudal days is still being
practised by the tribal people there. These
eight States are also border States of India.
We know that imperialist forces are trying to
establish their bases there. Therefore, in the
interests of defence of the country, it was
necessary to connect these eight States with
th, rest of the country through railway system.

Oue country has 77000 km. " railway track.
Out of this, North Eastern Region has 2357 km.
railway track. Out of this 2357 km. railway
track, 2087 km is Metre Gauge and. 268 km. is.
Broad Gauge. This statistics shows to what
extent the {-jtates in the North Eastern Region
are lagging behind in the development of
railway communication. It is difficult to find
the North Eastern Region in the Railway Map
of India.

Tripura, my State, has 34 km. railway line.
Nagaland has only 9 km, railway line. Major
portion of the railway line in the North
Eastern Region is within the State of Assam.
Therefore, these eight States in the North
Eastern Region have serious grievances
against the present Railway Budget as it has
not given them anything. In fact, the present
Railway Budget has pained the people of the
North Eastern Region. The people of this
region protest today against this kind of
deprivation and neglect which the Congress
(I) Government at the Centre has» been
pursuing aa a matter of<policy.

Sir, according to the request of the North
Eastern Council, a project report was prepared
in 1978 for the construction of 33 km. railway
line from Dharmanagar to Kumarghat. At that
time the estimated cost for this project was
Rs. 8 crores 50 lakhs. It was said that this 33
km. railway line would be completed by 1984.
But this railway line has been completed only
*upto 22 km. in 1986 and now the estimated
cost has escalated to Rs. 37 crores 10 lakhs.
Therefore, 11 km. line remains to be
constructed

[ RAJYA SABHA ]
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and for” this the budgetary allocation should have
been Rs. 12 crores 44 lakhs. But in the present
Budget, we find, only Rs. 5 crores have been allo-
cated for this on-going project. If Rs. 10 crores
are allocated in 1988-89 Railway Budget, and 12
future if allocation of money is made in this
manner, this 33 km. railway line will be
completed in 1991. It means that this project will
be completed in thirteen years. Tripura will have
45 km. railway line when our country will
celebrate  44th  Anniversary of India's
independence.

Sir, the capital of my State is 130
km. away. from Kumarghat. Our
Prime Minister and other leaders of" the Ruling
Party emphasise upon this point that they are
leading the country'towards Socialism. They take
pride in the fact that India has made t tremendous
progress in science and technology. They also
take pride in the fact that India has taken a great
stride in industrial development. But there is one
tribal-inhabited State in this country, namely,
Tripura where the people will find that the
railway line has reached the capital of their State
when the country will celebrate . 130 Anniversary
of India's Independence. In this manner, the
Central--Government is depriving the people of
the North Eastern Region of development of
railway communication facilities. The people of
this region have been living with  this kind of
deprivation and neglect.

The North Eastern Council requested the
Central Government to have a survey for the
construction of railway line from Agartala to
Sabrum. But in the present Budget no provision
has been made for that survey work.

Survey work for the extension of railway line
to Agartala has been completed. But the Budget
says nothing about the completion of this project
during the period of the Seventh Five Year Plan.

Why do we demand railway line? Aa you
know, Sir, the States in the
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North  Eastern Region are completely
separated from the mainland. - These States
require cement and steel. The people oi these
States require essential consumer goods which
are transported there from other parts of the
country. Railway Is the only means of
transport for carrying goods to these States.
But, unfortunately, these States do not- have
railway links with other parts of the country.
Oil and Natural Gas Commission has
discovered natural gas under the soil in this
region. But the Government of India says that
that natural gas- cannot be utilised for
industrial development in that region for®
want of railway communication there. On the
same ground, according to the Government of
India, the raw materials available there cannot
be utilised for industrial development.
Therefore, this region badly needs the
development of railway communication.

Here many Members are there from the
North Eastern Region. I would like to bring a
matter to their notice. It is 452 km. from
Guwahati to Dharmanagar. But the train takes
22 to 24 hours to cover this much distance.
Therefore, the average speed of the train is 15
to 17 km. per hour. I have heard other
Members in the House attentively. They have
spoken about the extension of railway lines in
their respective States. Can any Member say
that there is a place in India where a train runs
at the average speed of 15 to 17 km per hour
even after thirty-nine years of independence.
So this sort of obsolete track of British days is
still being maintained between Guwahati and
Dharmanagar. Besides, the passengers are
required to change the train at Lumding on this
line. We therefore, demanded a direct train
from Guwahati to. Dharmanagar. But the
Budget is silent on our demand, although it has
said about the introduction of some new trains.
This is how the people of this region are being
deprived of railway communication facility. |
would again appeal to
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the  hon. Minister  to start a direct train
from Guwahati to Dharmanagar.

According to present Budget, seven new
railway lines will be construe-, ted. But how
many new railway lines are there for the North
Eastern Region? Out of seven new railway lines,
four have gone to Kerala. This has jDeen done
keeping in view the impending election in
Kerala. So decisions on new railway lines are
being taken out of political consideration. This
sort of political decision will help the agents of
imperialist forces who are very active in the.
North Eastern Region Central Government's
policy based on political considerations is'
pushing the people of the North Eastern Region
towards sces-sion and separatism.. Therefore,
this kind of policy requires change.

cThe students and youth of Tripura staged
Dharna before the Boat Club in Delhi on the 7th
and 8th May last year for the construction of
Railway line in TripuTa. They met the then
Railway Minister, Prime Minister and the
Planning Commission. They all assured them that
they would consider the construction of new rail-
way line In Tripura next year. All Opposition
leaders went to Boat Club and supported our
demand. I would like to. tell the Opposition
leaders again that the present Railway Budget has
created serious dissatisfaction among the people
of Tripura. The Legislative Assembly of Tripura
has passed a Resolution to the effect that a repre-
sentative body of MLAs should, meet the
Railway Minister to _ plead the case of Tripura
for railway development. I solicit the help of
opposition leaders to strengthen the case of Tri-
pura in this regard. I also solicit the help”of all
the Members of Parliament from the North
Eastern Region to strengthen the demand of
Tripura for

railway development.

Seven hundred and four Panchayats have
decided to send telegrrms separately to the
Prime Minister, asking him to give guarantee
that the railway line upto Agartala 'will be
ex-
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[Shri Narayan Kar etended during the
Seventh Five Year Plan period. I humbly
submit to the hon. Railway Minister that the
people of Tripura will not remain silent
spectators if Tripura continues to. be neglected
in this manner. in regard to development of
railway communication. We' have decided to
start an agitation in support of our demand by
April this year. I hope, the hon. Minister will
not push the people of Tripura to the path of-
'agitation With these words, I conclude.

THE VICE-CHAIRMAN (SHRI
SANTOSH KUMAR SAHU): Shri Hashim
Kidwai.

SHRI SUKOMAL SEN: just one minute.
He was speaking on behalf of the Norl h-
Eastern Railway. The hon. Minister did not
hear him. He did not put on the earphone. The
hon. Member wss ' speakng in Bengali and he
was making an important point. How can the
Minister reply to his points?

SHRI MADHAVRAO SCTNDIA:
Everything is being recorded. I am a linguist.
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THE VICE-CHAIRMAN (SHRI
P. N SUKUL): Now, there are 12
more  speakers and the time at our
disposal iy not even one hour because
at seven the Minister has to give the
reply. So, either the list should be cur
tailed or Jtpu speak for not more
than  five minutes so that everybody
gets a  chance. Now,  Prof. Asima
Chatterjee;

PROF. (MRS. ) ASIMA CHATTERIJEE

(Nominated): Sir, before I speak, I. am the only
nominated Member to speak on the Railway
Budget and so you will kindly give me a little more
time.
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THE VICE-CHAIRMAN (SHRI P.
N.'SUKUL): That Ican't do. Madam.

PROF. (MRS. ) ASIMA CHATTER-JEE: I
understand your difficulty, but I ami the only
nominated Member to speak on the railway
budget... {Interruptions).. Let me start then.
Thank you, Mr. Vice-Chairman, Sir, for
giving me an opportunity to participate in the
debate on the Railway Budget.

I support the Budget. But I would like to'
make a few remarks, and I consider these
remarks as constructive criticisms which
would help to increase the operational
efficiency and to improve the present railway
system.

As we are aware, the Indian Railways are
the  biggest public enterprise  in  the
country and serve as arteries of the nation, or
the common man this is the best mode of
transport. The Indian ~ Railways are the
largest in Asia and the second largest railway
system  under one management in the world.
It is"spread over a route network- of 61, 836
km. operating a fleet of 9, 920 locomotives, 38,
184 coaching vehicles and 5, 33, 148
goods wagons. On an average about 12, 660
trains are run every day. These figure's
clearly indicate that the Indian Railways have
assumed a vast dimension which obviously has
posed hundred of problems. Thousands of
complaints are being lodged every year, and I
can imagine what is happening, I mean what
the headache is of the Union Minister of State
for Railways. However, he has tried to face
the problems boldly and has tackled the
situation in an efficient manner. The mere
fact that about Rs; 120 crores have  been

appropriated  towards the Depreciation
Reserve Fund, which is nearly  11. 7 per
cent of  the gross receipts and then

declaring a surplus of Rs. 69 crores  speaks
in itself  the highly satisfactory performance
of the Indian Railways, though  the surplus
Budget is mainly due to the hike in the freight
rates in December, 1086.

[ 19 MAR. 1987 ]
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The Railways have started mobilL* ing
resources of their own for expaii sion and
modernisation. With this ob> ject in view; the
Railway Department has entered the capital
market, and they want to raise resources by
issuing 26 lakh secured redeemable 10 per
cent" tax-free bonds of Rs. 1, 000 each,
thereby accumulating Rs. 250 crores.

The hon. Minister is trying to do something
for the people, giving them concessions in fare
and providing them with other benefits. In this
context, it "deserves mention that the
concession in fare for the young, the farmers,
war widows, the handicapped who also
include the blind, the deaf and dumb and the
freight concession on the movement of fodder
etc. are the welcome features of the Budget:

I fully agree with the hon. Minister that
priority, should be given to modernisation,
technological upgrada-tion, electrification and
rehabilitation to restore the present system in
good health instead of starting new railwa>
lines and railway projects as there i.

; nancial constraint. I understanc hat many
railway projects already . undertaken are yet
ta be completed *There is pressure from
various cor ners that for the backward areas
anc remote places railway lines should be
started because the railway rommu nication is
very essential for theii daily earnings and for
their susten ance. (Time bell rings)

I will speak for another five minu
tes.

In such cases, unpconomic line should be
continued. The Railwa revenues art to be
increased by suil able procedure. This would
be for th betterment of the existing railwa
system. For example, track renew: is.
extremely important and neec immediate
attention because of fn . quent running of
superfasfr trains an trains carrying- a large
number < passengers and heavy loads.
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[Prof. (Mrs. ) Asima Chatterjee] The railways
have taken up an enormous task of conversion
from steam to diesel and electric locomotives.
This is desirable for avoiding pollution and
health hazard and- for maintaining cleanliness
in the bogiea which are found to be covered
with fine coal dust in steam locomotives.

Since the Indian Railways are a founder-
member of the ESCAP, that is, the Ecqnomic
and Social Commis-. ion for Asia and Pacific,
and also the UIC, the IRCA/Brussels, ORE,
UNIC; they enjoy international co-operation
ind are also given opportunities to participate
in the international semi-iars.. This evidently
helps our Railway officers, particularly senior
offi-: ials, to get conversant with new
echnologies, new methodologies, -ul-rasonic
techniques and other innova-ions, particularly
track maintenance, nonitoring procedure,
excessive rail rid wheel-wear derailments,
railway lectrification, signalling and telecom-
(lunication and the trend of our re-earch and
development for safety ecurity and efficiency
in the railway -ysterns. I believe if the Railway
offl-ials can appropriately apply their
nowledge and experience and also the
nowledge gained by attending the jminars, they
-will certainly improve i, present railway
system.

So far as the R & D is concerned, ore
centres should be established, bey must
work Jn close collaboration ith universities,
institutes of techno-gy, institutes of
engineering and etallurgy. Metallurgists in
particu-r would assist the railway officials
id technocrats to prevent corrosion rolling
stock as the corrosion in-irs a huge loss
every year. I suggest at training and
refresher courses ould be introduced for. the
relevant ilway staff. More sheds and repair
rkshops are to be set up for proper iintenan.
ce.

Coming to safety performance', it ist be
kept hi mind that safety : upies a high
place in all operations the Railways which
will lose reve-

[RAJYA SABHA]
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nue if the people lose confidence in this mode
of transport. Particularly accidents are to be
minimised as far as practicable. Accidents at
level crossings either manned or unmanned
due to road users and human failures,
accidents due to collisions and derailments
may be avoided to a great extent by
introducing vigilance control device, vigilance
by railway staff and by modernising signalling
and telecommunication system using modern
equipment, improved, and advance
technologies and latest electronic devices.

Interlocking of stations, provision of route
relay interlocking and centralised operation of
points'and signals are to be provided.

For safety measures, particularly at level
crossings at thickly populated areas,
underground railways and railway
overbridges are to be arranged.

Coming to the security of the passengers,
adequate vigilance staff is necessary. It must
be seen that they execute their duties properly.
Otherwise the security has no meaning,

Sanitary conditions in trains are very bad. It
has also been found that in many cases coaches
are in a very bad condition. I was travelling
from Madras to Calcutta by midnight. The
doors got detached from the coaches. -This
situation should not happen because this will
not be safe for the passengers.

Catering service is not satisfactory in many
cases. If possible snack bars should a(rrange
within the trains thus making choice for food
to the passengers. In this context it may be
men-' tioned that to promote tourism, tourist
centres should be provided with Palace on
Wheeds attracting the tourists. This will be
one of the best ways to earn more revenue.

I will now speak a few words on Railway
staff. More  amenities arid, comforts like
housing etc. should be provided to them. More
railway hospi-
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tafe, more educational institutions  for
their children are to be set up. Train|
ing and refresher courses should, be
arranged  for  the  Railway  staff in
order to be conversant  with  the
modern developments. I learn that

about 2. 2 lakhs of casual labourers are
employed in the Railways. They
should be absorbed phase-wise considering the
financial stringency. In West Bengal and at many
other places those casual labourers who have
been retrenched should be reinstated. This will
solve their unemployment problem.

Lastly, Railway properties afe to be carefully

protected. and Railway Protection Force needs to
be strengthened to keep a constant vigil on
tracks, platforms, wagons, thefts and to check the
increasing incidence of crimes. Lands belonging
to Railways on either side of the tracks are being
illegally encroached and leased. Stringent mea-
sures should" be taken to prevent such illegal
occupation.

While concluding I admit that the Railway
performance On many aspects is very
satisfactory and there has been great
improvement in the railway system, but we have
much expectation from the young and dynamic
Minister of Railways. With these words I
conclude, and I support the Railway Budget.

THE VICE-CHAIRMAN (SHRI P. N.
SUKUL). Since Members are not cooperating
with the Chair, if the names of those who are to
speak at C p. m. are left out, they should not,
blame the Chair. They should blame their
colleagues.

SHRI KALPNATH RAI (Uttar Pradesh): You
should not allow.

THE VICE-CHAIRMAN (SHRI P. N-
SUKUL); How I cannot allow? I cannot come
and gag you. i can only tell you this is the time
limit. But if you are not conforming to it, then
naturally your friends are going to lose chance.

[ 19 MAR 1987 ]
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*SHRI R. f. GOPALAN (Tamil Nadu): Mr.
Vice, Chairman, Sir, before I speak on the
Railway Budget I would like *° convey
condolences on behalf of our party, ATADMK
and our Hon. Chief Minister Dr. MGR, to the
family members of those who lost their lives
and to those injured in the accident which
took place on 15th of March near Ariyalur
due to a bomb exposion,

Aii ex-gratia payment of Rs. 10, 000 should
be granted to the next of km of those who lost
their lives and also to those who were injured.
Our Railway Protection Force has been work-
ing efficiently. But to tackle such situations
they should be vested with some more power.
Only then such dangers can be averted.

Our most efficient Railway Minister has
presented this year's Budget with no increase
in the fares of transportation of both goods
and passengers. Concessions given to
handicapped persons, farmers, idows of ex-
service men is the most appreciable aspect of
the Budget. I welcome the consent of
computerised reservation system. This system
will help in curtailing corruption. It is also a
pleasure to know that there is an improvement
in the working of the Railways.

I convey rfly thanks on behalf of Tamil Nadu
State for selecting Madras Central, Madras
Egmore, Trichi and Madurai as Model Stations.
Now I request that the work to develop them
into Model stations may be initiated
immediately. According to Hon. Minister the
number of accidents has decreased. But my
suggestion is

#English  translation of the original
'speech delivered in Tamil.
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[Shri R. T. Gopalan] that we should not
complaisant with this decrease in the
occurrence of' . accidents but should try to
see that ' no accident takes place as is the
case in Japan for the modernisation of
railway tracks and railway coaches 31 per
cent of the Plan outVay in 1985-86, 1986-87
is being spent as per the Hon. Minister. But
since they are being modernised after a long
gap these amounts will not be sufficient.

Th, main aim of the railways should be
comfort and safety of the passengers. Hon.
Minister has stated that the allocation to the
Accident compensation, Safety / and
Passenger Amenities. Fund has been
doubled from Rs. 30 crores to Rs. 60
crores. But' this will not be enough. The
allocation of funds to the Southern States
especially to Tamil Nadu for the
construction of new railway lines is not
satisfactory.

For the electrification of Cholar pet Crod-
Salem-Bettur broad gauge line only Re. 50
lakhs has been allocated which will not be
enough for organising the plan itself.
Electrification of this line is very important.
So, I request the Government that this project
be completed as soon as possible.

Our Hon. Chief Minister who has great
love and affection for the people of Tamil
Nadu, is more concerned about Karur-
DindikkaWutukudi metre gauge line to be
converted into Broad gauge. The total
estimated cost for this project is Rs. 60
crores and so far only Rs. 37. 22 crores has
been spent. This year only Rs. 4. 03 crores
has been allotted for this project, and it is
causing concern because it is moving a
Snail's pace. So, I request that some more
funds may be allotted for the project to be
completed at an early date.

The Madras Beach-LUZ Rapid Transit
system requires Rs. 20 crores for its
completion. Allocation of Rs. 4 crores for
this project raises doubts about its
completion. Regarding the sharing of cost of
this project, the Chairman, Railway
Board, Mr. Pra-
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kash N”rayan stated that the maximum share
should be borne by the States. This proves
that the Railway. Admn. is not sincere about
implementing this project.

In the case of Calcutta Metro-tube Rail
project State Governments' contribution was
not sought for. Similarly, the cost for the
execution of Madras city Mass-rapid transit
system also should be borne by the Railway
Ministry.

Tra/isportation of passengers and that of goods
are the two important aspects of the Railways
and so *he ' Ministry is trying to improve the
tracks, used for this purpose. But there ar, a few
tracks whic do not serve both the purposes. For
example Mad-ras-Madurai Meter gauge line is
mostly used for the transportation of passengers
and not for goods. It is because of the well
main'ained National Highway connecting
Madras-Madurai. Hence there is no healthy
competition between the railways and road
transportation. Lorry service is dominating.
Development of the railway track between
Madras-Madurai has been at a slow pace. Right
from the British period only 20 per cent of it has
been modernised. Electrification of railway lines
is very essential for the economic development
of the country.

The Madras-Trichi. line which was decided to
be electrified is incomplete. The line upto
Villuppuram alone is electrified. Due to reasons
best known fo th, department the equipment'
brought for this purpose have been removed and
the work is left incom-~ plete. So, the
Government should see that the work is resumed
and the project is completed.

Allocation of Rupees one crore forlaying a
third railway line ft avoid fee conjestion of
Madras Egmore-Tambaram meter gauge is to
be appreciated. But for. the double line
between Tambaram-Chengulpet only Rs. 1.
73 crores has been allocated. This amount is
not sufficient for laying the railway track
upto Kuduvancheri. If
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the Madras -Madorai meter gauge is converted
to broad gauge, the transportation of goods
will increase by 50 per cent. So, I request the
Government to include this in the target,
conduct a survey so that at least by the 10th
Five Year Planlt coUld be implemented.

A connecting line between Dindik-kal of
Tamil Nadu and Kottayam of Kerala is very
important, because nearly 25 lakhs of pilgrims
visit Sa-bari Malai and Palani temple. It will
be useful for farmers and villagers also to
carry their necessary goods. The long
standing desire of the Dindi-kkal-Kadalur
railway line will also, be fulfilled if this
connecting line is laid. Instead of the level
crossing in Teni town, I would suggest that'
are over-bridge will be better. I request the
Hon. Minister to consider it.

For the modernisation of Perumbur-
Integral coach factory and Trichi Golde, Rock
Railway workshop, the allotted funds are hot
sufficient and so it is taking a Jong time for its
completion. Whereas the technology in
foreign countries is developing at a faster rate.
The Government should bear this in mind"
and see that it is completed fast.

The Perumbur Steam locomotive maintaing
Unit and Rail carnage workshop In Madras are
functioning ~ With very old and obsolete
machinery. Even thesheds are in a deteriorating
state. These are to be modernised. The Railway
Minister himself stated that renewal of railway
tracks is very essential for the development of
the country.

India has the longest railway line in the
whole of Asia. This line is"divlded into nine
zones but I suggest that some more zones be
created.

Regarding the new railway line Projects,
importance should be given tofc backward
and under developed areas instead of urban
areas. The Railway

107 RS—14.
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Board has stated that there will be no
improvement in, the functioning of railways if
new rail-tracks are not laid. More funds
should, therefore be allocated for the
development of railways. While introducing
new. projects the welfare of the people should
be given top priority.

With these words 1 conclude. Thank you.

THE VICE-CHAIRMAN (SHRI P. N.
SUKUL); Yes, Mr. Sahu. Only !five minutes.

SHRI SANTOSH KUMAR SAHU
(Orissa): Mr. Vice-Chairman Sir I rise to
speak on the Railway Budget. I know that the
time is very short. However; I would like to
make my points.

Sir, for. many years we have been
participating in the discussion on the Railway
Budgets and this time I find that the many
points which have been made all those years
have been taken care of and I am happy to
note that the Railways are on the right track.

Sir, I will be sailing in my dutyi'fldo
not mention one particular fact here in this
House. There have been many Committees
like the Railway. Tariff Inquiry
Committee  the Transport Policy Committee,
etc. All these committees have
recommended greater allocation of funds for
gene, ration of natural resources for the
development of the railways in the country.
I know before five years there was not
much depreciation reserve fund. It is good
that since the end of the last decade there were
Rs. 125 crores, which has gone up to Rs. 820
crores and now it has again gone up to Rs. 1230
crores in 1985-86. This year they have
increased it. So  these are the way in which
there can be an attempt to make a rational
financial management of the -Railways. All
men who run the railways deserve  our
congratulation and praise.
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[Shri Santosh Kumar Sahu]

In the end oi the last decade the Railways
have been stagnating with a traffic of goods at
150 to. 180 million tonnes. Now, at least we
are happy that it has gone up ¢ to 258 million
tonnes of revenue earniiq* traffic. So inspite
of all the critisnv that has been levelled the
Raiways have improved and are on the right
track. I would like through you, Sir, and the
House to congratulate the persons working in
the Railways, and I hope sincerely that this
will continue and they continue to serve the
Railways, with greater devotion and bring
prosperity in the future years.

The Indian Railways is one of the largest
raiways in the whole of the world. The counry's
development depends upon the railway
development , also; it provides the necessary,
infrastructure net only transport but also
growth. The industrial deveop. ment especially
depends upon the Railways.

Coming to the other points 1 would like to
point out Sir, that in this Budget we see some
improvement made. There have been some
super fast trains from 3ombay to Cochin, Hy.
derabad to Cochin. Gauhati to Cochin,
Lucknow-Bombay, etc. And the Min_ ister
has at least tried to see that second class
passengers also get cer tain amenities like
providing some cushions in second-nlass
seats. But [ would like to tell you, Sir, that we
have been travelling in trains and we find a lot
of complaints. We see the glorious part of the
Railways but we must also see that there is
lack of human care and minimum passenger
amenities are provided to the cqmmon man
like the drinking water etc. I know pitiable
stories about passenger who travel by the
Nilanchal Express from Pur! to Delhi, which
take nearly 38-39 hours. Water is filled up at
Puri. For 36 hrs. it is not filled up at any
junction. People go to the toilet and they don't
get water in toilet for more than 24 hours.
These ara common things
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which are there because of negligence. Even if
there are complaints, nobody comes up. These
small things count, and these things must be
looked into. Anyway Sir, I would like to say
again that a new beginning has been made to
give better hygienic food, the Minister has told. I
congratulate him that this attemp has been made.
But at (the same time I would like, to impress
upon him that there must be proper supervision
also and there must also be varieties. Railway
catering once upon a time was one of - the best
in the country and people were proud of the.
catering. So let there not be a stereo typed food.
In the plane one can afford it because the
journey is for 2 or 2-1/2 hours [there but here we
travel for 24 or 40 hours. People cannot have a
choice. They have to go somewhere for food. So
these amenities must be looked into N, Stale
food a™ tasteles, food in aluminium foil can
satisfy the need. There must be some provision
for Pantry ear preparing food in long distance
trains.

Then, Sir, we are happy that the transport
policy in the Seventh Five Year Plan has really
said that we ' need transport requirements by the
Railways, which carries 55 per cent of goods on
land. The Railways have played a very vital role
in the development of the country during the
last 3 years under our dynamic Minister and the
people of the Railway Board who are working
together. It is producing wonderful results. I am
sure it will march ahead with new programmes,
with computerisation, new fast moving trains
and punctuality. As the Japenese people are
proud of the punctuality of their trains, we
should also be proud. We must try to achieve
such level of excellence.

I will like to point out that the
development of my State has been lopsided
because of constraint of funds. I
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have told this earlier also in this
House. It i; the legacy of the colonial
rule. Our policy is to develop the four
metropolitan cities and strengthen
those lines. We arc neglecting back
ward areas. The Railways have tried
to concentrate on areas where there
axe big industries and the areas -where
there are mineral deposits. 1 would
like to state a few points about the
development of my State. I am glad
that Sambalpur Division is decided to
be opened and be has put. some money.
I will request that when construction
is going on, let some officer from the
DRM, Bilaspur be posted there as De
puty DRM to start the office at once.
Sambalpur-Talchar is the wvital link. It'
connects one part of Orissa with the
other. He has tried to augment re
sources. We are grateful to him. But
in this way it will take many jsears.
Some Members said that the projects
which  have been undertaken  should
be completed. 1 have already '"said
many times that  narrowgauge  train
lines are a burden on the economy of
the Railways. 1 come, from a back
ward area. [ request for the conver
sion of Rupse-Baripada-Bangiriposi
line from narrow  gauge to  broad
gauge. Some committee has  surveyed
the area. It has a big potential  of

timber mineral etc. I think this con-+ version is
accessary not only for the development of the
district, but also for the deveopment of the
Railways. If We analyse the income pattern of
the Railways, out of the income 80 per cent is
from passenger traffic on the broad gauge
although it is only 55 per cent of the total
Railways. The income from narrow gauge is
insignificant. (TimeBell rings) I hope that the
Railways in India would continue to play a very
vital role in providing the infra structure in
backward areas in future. The Railways must
augment resources.. The Railway Finance Com-
missTon is a big step. New light should come in
the backward areas and infrastructure  should

be provided
there for their proper development. With

these words, I support the Bill.
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§uE #ifwd) andll fevama #7 gifea
7 fasEa)

SHRIMATI BUOYA CHAKRA-
VARTY (Assam): Mr. Vice-Chairman, Sir,
the Railway Minister of this co,, untry is a
yaung, healthy ana dynamic man but
unfortunately enough his budget smacks of
senility; anemia and stagnation. The Railway
Minister is presenting a negative budget there,
by making room for stagnation in a very
important sector of public undertaking.

Plainly speaking, the history of Indian
Railways is not the history of rapid and broad
expansion but a history of concentration.
During the last ten* years the contribution of
the Railways to the economic growth of the
country is disappointing. A department
manned by 17 million people could have
achieved miracles if if had been growth and
result oriented with a set of time. bound
programmes. In respect of expansion, -the
department can never claim something extra-
ordinary. Only 6000 kilometres of new
raillway lines come on the surface during the
four decades of independence. Every state is
crying hoarse for railway facilities. But the
department is not alive to the needs of the
rural people. This position should change.
Doubless, ticketless travel is a serious
phenomenon in the Railways today. The
number of passengers is increasing as days
roll by but revenue is not increasing,
proportionately. "If you want to travel
comfortably in a train, never purchase a ticket.
" This is how the people -emsrk, I invite the
Railway Minister to travel incognito in the
train in certain routes and see for himself how
things are going on.

The Railways have yet to remove
communication bottleneck in the North-East.
Six capitals of North. Eastern States are yet to
be connect, ed with railway. At a time when
we stand poised for welcoming the twenty
first century with super computers super-fast.
communication system, and
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an ideal growth of our human resources” the
picture is just the contrary with respect to
provision of railway facility'in the six States and
the large part of Assam which still remain in the
eighteenth century. What is worse. the
Government says that railway expansion-, in the
North,,East is not economically viable and
hence the der la}. 1 strongly feel that the
Government is behaving like a private mono-
polist with the motive to have large profits with
minimum cost of production. But I would like
to remind the hon. Minister of Railways that the
Railways are incurring a loss to the tune of Rs.
97 crores annually during the recent years in its
suburban services in the metropolitan cities.
These services are running on a high rate of
subsidy. The question of economic via. btlity
comes only in respect of backward States like
Asasm; Orissa and other North-Eastern parts.

In respect of recruitment to Railway
services, the lor; al youths haye never
received just and fair deal. Appointment is by
and large on family links throwing other
quaifications to the winds. Resentment among
large sec_ tions of unemployed youth has
been simmering for years together.

"The people of Assam fought a battle with
the Government for expansion of E. G. lines.
We have this broad, gauge line upto Gauhati.
Places like Sibsagar; Dibrugarh etc.. are not
yet linked. I do not know how many more
years it will take to link an” these towns with a
railway line.

Assam contributes 67 per cent of total
foreign exchange earning but it gets a
stepmotherly treatment from the Cenjral
Government. If this trend continues any
farther, the people of Assam will surely allow
no mere'such type of colonial exploitation
unheard of in the nistory of a democratic eo_
untry. Moreover the number of trains is very
limited in Assam. What is worse is, most of
the coaches are dilapidated. Delhi to Assam
train  run
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without pantry car. r myself have got the

bitter experience. I traveled on 3rd February

and had to spend 8 hrs. without even a cup of

tea because the train stops only for two

minutes at certain stations.

Railway level crossings are death traps.
Government have no funds for manning the
level crossings. Accidents and deaths become
a normal feature at thes, level crossings.

The Gauhati Railway Station is the nerve
centre of the Railways in the North-East. But
the employees work in sub-human conditions.
Its expansion is a dire necessity. Then, setting
up of a Railway Division at Rangia, Assam
has been a longstanding demand of the people
and the employees. Assam Railways function
from Ali_ purduar and vested interests rule
the roost.. If local people are deprived of the
benefits fron Central institutions in the States,
integrated personality of the country will be
shattered. Government is adopting an
antLintegration policy, turning down the
prayers of the people for their legitimate de-
mands.

National integration is not something solid
to be dropped down from the air. It is a
feeling, a sentiment which requires to be
nursed by one and all. If Railways are the
symbol of unity as it is commonly advertised
its policy must cover the broad spectrum of
national hope and aspirations for a fair deal,
just deal to all.

Thank you.

THE VICE-CHAIRMAN (SHRI. P. N.
SUKTIJL): Shri Gaya Chand Bhu-yan. Only
five minutes please.

SHRI GAYA CHAND BHTJYAN (Orissa):
Mr,, Vice. Chairman, Sir. the so-called surplus
budget of the RailL *ways is nothing bat a false
and de. ceptive presentation because the freight
rates were increased last year in November.
The passenger earnings have doubled from Rs.
827. 5 crores in 1980-S1 to Rs. 1719 cvores in
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[Shri Gyan Chand Bhuyari] 1985. 86.
Though there has been increase in passenger
earnings, there has been no increase in
passenger travel. Therefore, you need not take
credit and there is no justification for saying
that there is increase in revenue. It has been a
regular feature to increase the passenger fare
and freight rates. 1 would like to know from
the hon. Minister whether he can give an as_
surance to this House that at least ior the next
two years, there will be no increase in
passenger fare and freight rates.

Since the tinsa is short, I do not want to
repeat whatever has been said by hon.
Members preceding me. I support what my
colleague Shri eChander Gowda, said
yesterday. Now, I would only like to draw  the
attention of the hon. Minister to some of the
pressing problems in myj State. Compared
to the toUl area and popu_ lation of the
country, the area and population of Orissa is 5
per cent and 4 per cent respectively. It is
backward State, both agriculturally and
fcdustrially. Forty  per cent of the Wftople
belong to the Scheduled Castes miia
Scheduled Trib»i. Due to lack Of railway
lines to the  required  extent, the Stats has
not progressed at all. This has been  agitating
the minds of the peopl, of Orissa. As in the
case of the General Budget in the case of the
Railway  Budget also, nothing has been
provided. If the demands of Orissa had been
taken into consideration, the hon. Minister
would have provided Rs. 15(1 crores for the
development of railways in the State of Orissa.
If yo; i compare Orissa with other States in the
context of development before and after
Independence, you will fin'd that
development in Orissais the least. Out of
17  lakh employees, the number Oriyas is
just 10, 000. The  unfortunate factis that in
spite, of the pressing demand from the
people of  Orissa. the  Railways have failed
to introduce a super-fast ¢ train from the
capital of the country to the capital of the
State though all the State capitals enjoy
this facility.
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Likewise, in the Budget, the percapitaPlan

investment in Orissa isthelowest when

compared tothe other States

There is no provision for the Tal-cher-
Sambalpur and Jakhp”raBans-pani lines... Only
Rs. three crores and sixty fiv, lakhs havp been
provided for maintenance. Tips is nothing but a
mockery of the genuine demands of the State.,
If you provide only Rs. 3—S5 crores we will not
be able to solve the problem even after the end
of the Twenty-Jlrst Century. There J is a
growing feeling among the people of Orissa that
they are under the colo_ nial rule of Delhi and a
Subedar is placed there who cannot place the
demands of the Orissa people before the Prime
Minister, the Railway Minister and! the
Planning Commission. Agi_ tation has already
started a Balasore for example; rail roko etc. 1
warn and caution the Government that it these
things go on, a grave situation will arise when
you will be helpless.

7P. M.

THE VICE-CHAIRMAN (SHRI P. N.
SUKUL): I am sorry that although about
four more names are still here of Shri
Prithibi  Majhi, Shri  Tripathi,  Shri
Radhakrishn, Malaviya and Shri B. L.
Panwar....

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir): Sir, the decision of
the Business Advisory Committee was that
the Minister will reply at 7. 00 O'clock.

THE VICE"HAIRMAN (SHRI P. N.
SUKUL): That is why I am saying that I am
not in a position to give time to any of these
speakers. I will now request the Minister to
reply.

SHRI MADHAVRAO SCINDIA: Mr.
Vice-Chairman, Sir, I note a great . sense of
relief amongst the Members that I have
ultimately been called to speak and I would
not like to dissipate that sense of relief by
making a very long speech and thereby try
their patience further, though I know that
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the way you have exercised your authority in
the last few hours you are a man with a very,
very kind heart.

I would like to thank the hon. Members for
the various suggestions given and I would
Like to assure them that they wilj receive our
very, very deep consideration.

I would like to reiterate that it is a ' fact that
the Railways have put in * a fairly sterling
performance and 1 wouid also like to
emphasise that the credit for this goes to the
railway staff who are the men behind the ma-
chines. Right from the seniormost officer to the
-uniormost raiiway workers all of them, are due
a great amount of credit from the nation and
from all of us in this House.

A very large amount of credit also goes o the
hon. Prime Minister who has from time to time,
given us the support, encouragement and
guidance that we require and most importantly,
has created an environment in which this vast
organisation could work. So, I do feel that it is
because . of the encouragement that- we have
received from him and because of the hard
work of the railway staff that the railways have
managed to achieve whatever they did in this
particular year.

Sir, I have already covered all 'he major
aspcets in my budget speech. 1 would only
like to deal with some points which emanated
from the discussion, that also I will try to
shorten a bit because the people I wanted to
reply te, do not seem to be present.

Sir, "before I go to these points, however, I
would like to inform the House that I have
now with me the figures for freight loading up
to the end of February, that is, for the 11th
month period, and 1 am glad to inform the
House; that the loading up to the end of
February has crossed 27 million tonms. From
the loading that has taken place in March in
these 18 or 19  days, I can say with a great
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degree of confidence thatwe  will cross the
30 million tonnes by the end of the financial
year. This was the hope that [ had
expressed in my budget speech about a month
ago. 1 am also happy to inform the House that
the nettonne  kilometre  per wagon per
day, which is the best efficiency indicator,
has risen in m> budget speech I had
ssfd, within  the nirie months it had risen to
1321 from 1255 in the  last year—and* now
we have the figures to the end of February and
I am glad to say that it has now touched
1350 as againt 1277 in the last year. Our
effort under the direction of the Prime
Minister is to see that the gains of this
improvement in productivity are transferred in
the form of benefit to the rail users. There is no
point in merely satisfying your-self by

seeing th, figure on paper. Under the
Prime Minister's leadership we are trying to
transfer these productivity benefits to the

lower and . middle income group. We fully
realise that the ailways are the only
means of transport for the weaker sections to
travel over a very long distance and, therefore,
we do pursue to' the extent possible a policy
of tarif! restraint so that the burden on the
weaker sections could be lightened. We
firmly believe in pursuance of the policies of
the  Government towards weaker  sections
of  society. Therefore our yardstick for
determining the priorities or the policies must
rest on th, ultimate benefit that accrues not to
the wealthy in this country!but to the
harijans, the Adivasis and the  economically
weaker sections of the society. Thfc various)
concessions that have been elaborated upon
in the Railway Budget and the decision not
to hike tariffs are in pursuance of this socialist
objective.

Now I will deal with the points raised by
the hon. Members. Though Mr. Upen-dra was
kind enough to tell me that he had to go for
some important work and he and Mr.
Sukomal Sen are not here, but
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[Shri Madhavrao Scin'dia] 1 must set the
record straight. Mr. Suko-mal Sen made a
surprising remark that the projected surplus of
Rs. 69 crores was not real in the commercial
sense begause we are paying a very low rate of
dividend. We do realise -that we are a public
utility and that we do have to fulfil certain social
obligations also. But if we are to look at the
working of the railways through a commercial
microscope, then eyou must give us credit for
the burden of social obligations that we carry
because we consider ourselves a public utility.
So if you were to give us credit for Rs. 1300
crores of indirect subsidy that we give— Rs.
1100 crores in passenger travel, about 100
crores for movement of essential commodities
which we subsidise and about 70—80 crores in
the financing of uneconomic lines which makes
a total package o™ Rs. 1300 crores—and if we
were totally commercial organisations, we would
run these at least at cost—then the rate of return
would not be 6-1|2 per tent, but " would become
18 per cent, which is good by any national or
international standard.

Again I would like to make it very cMhr that
we have no intention of withdrawing the
subsidies. But I am just making a point that if
you look at it from a com-. mercial angle, you
must give us credit for these particular social
obligations that we carry.

[The Vice-Chairman (Shri M. P. Kan
shik) in the Chair].

Mr. Sukomal Sen also talked about the
deferref' dividend liability. This is an inherited
liability. There was a deferred dividend
liability of about Rs. 545 crores two yem
ago—i. e. it| the year 1984-85, but because of
the surplus of Rs. 179 crores in 1985-86, we
have reduced this by Rs. 117 crores and the
deferred dividend liability now stands at Rs.
428 crores and hopefully, with the help and
encouragement that we are receiving from all
sections of the House and from all parts of the
country, we will continue reducing this
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Mr. Upendra surprisingly confused the issue
by saying that the surplus has beei managed
through deliberately ~ providing less for new
investment and expansion plans. I can
understand that coming from a young,
enthusiastic Member like Shri Surender
Singh, but I cannot understand that coming
from Mr. Upendra because he is a person who
has worked very closely with the railways, he
is a man who ' should have thorough
knowledge of the inside working of the
railways. Either it is ignorance or it is feigned
ignorance. That i the choice that he has before
him. How can he mix up Plan heads with a
revenue surplus or deficit? The allocations
for new lines, for gauge conversion and for all
these activities are not something which has any
relationship with the revenue deficit or revenue
surplus. This point I had made yesterday, but I
would like to set the records straight here also. I
would like to mention that this projected
surplus'<l!f Rs. 69 crores has been arrived at
after charging depreciation at 11. 7 per cent of

capital at charge. A few years *§°, “n years
ago, a particular Railway Minister had
also shown a surplus. That wasin 1977

or 1978! At that time the contribution  to
depreciation reserve fund which Mr.
Madhu Dandavate had made was 2. 9 per cent of
the capital at charge. It is because of this very,
very meagre allocation to future investment that
we are facing the huge backlogs in things like
track renewals and rolling stock today. Now I
just want to put "the figures before the House
so that the situation becomes clear. If we in the
railways this year had provided for depreciation
reserve fund contribution at 2. 9 per cent a
was done in 1977, 1978 and 1979. then our
surplus this *year would not have been Rs. 69
crores. It would have been Rs. 1, 084 crores.
Conversely, if Mr. Dandavate's Ministry had
provided for depreciation reserve fund
comtmbulion at 11. 7 per centj' instead of a
surprls he would have shown ft deficit in his
first year, of Rs. 295 crores, in his second year
of Rs. 406 crores and, in his final year, of Rs.
508 crores. I think all these points' have to be
kept in mind—that we  have provided for a
surplus of Rs. 69 crores after a social
obligation burden of Rs.
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1, 300 crores, after providing for our full
dividend of, I should think, between Rs. 650
and Rs. 660 crores and after providing fc "
depreciation reserve fund contribution jt 11. 7
per cent of Capital at charge which 'omes to
the astronomical figure of Rs. 1, ? crores,
which is our main contribution to internal
resource generation in the rai'jeays, which
used to be 25 per cent of the Plan in those
years and which stands today at 63 per cent. In
other words, we are trying to lighten the
burden on the general exchequer by creating
our own internal resource generation. Our
friend, Mr. Matto, had also suggested a year or
a year and a half ago about floating of railway
bonds, This will also go towards that inernal
resoafrce generation.

Mr. Sukomal Sen and Mr. Upendra have
again commented about the operating ratio
having gone up to 93. 5 per cent. The operating
ratio of a railway system is the ratio of working
expenses tct gross earnings and it is, therefore,
by definition, a financial index. It is not an
efficiency indicator. It is very simple to lower
this, operating ratio, if one was to gauge effi-
ciency by it. it would be very simple. You just
lower your DRF contribution and down goes
your operating ratio to 80 per cent. You just cut
your subsidies from 1300 crores to nil, down
goes' your operating ratio, right down to 80 per
cent. You raise your tariff, you don't, follow a,
policy* of tariff restraint, down goes your
operating ratio to 70— 75 per cent. ' Sy it is very
very easy to manipulate this figure. The real
efficiency indicator, as I said, is NT kms.

Sir, I would not like to take much time. I
am trying fo cut short the various points that I
'had. T just want to mention that the railways
have been absorbing also the rise in the cost
of inputs. In the last two years our costs of
inputs have risen by about 13 per cent every
year, and if you take the tariff hikes in the last
two years, they have gone up by about eight
per cent only. So, that five per cent means we
have absorbed as much as 38 per cent of the
total rise in the cost of inputs.

I will now come to Mr. Suraj Prasad who
mentioned that certain railways are
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running at loss and something should be idone
about- this. I have already said that , we are
subsidizing coaching traffic to the extent df Rs.
1100 crores and, therefore, one has® to look at
the railways as a whole, because certain zone;,
are passenger-oriented and other zones are
freight-oriented. Now, we cross-subsidize our
passenger movement by freight loading.
Therefore, it would not be fair to look at, say,,
the North-Eastern Railway, which is a passen-
ger-oriented railway or the Southern Railway,
which is a passenger-oriented railway, from the
financial angle because those railways are also
performing a certain task in their areas which
are very necessary and are being cross-
subsidized by railways like the Northern
Railway or the Central ' Railway or the South-
Eastern Railway. So, it. is not right really to
look at the financial working of the Railways
through the Zones.

I have already talked about the Railway
Bonds and the Indian Railway Finance
Corporation. I would just like to say that the
response to the bond issue has been very, very
encouraging and it has been over-subscribed.
But I would also like to clarify this because
many times Members of Parliament approach
me and say, "Now you have got Rs. 250 crores
from bonds and now you can spend more
money. " This. Rs. 250 croies is a part of the
Annual Plan of Rs. 2, 675 crores, and it is not
an additionality. Similarly, next year's Rs. 300
crores will also be a part of the Annual Plan of
Rs. 29, 80 crores,. and not an additionality.

Mr. Upendra mad, a rather important 4 point.
Many hon. Membere of the Opposition have
gone on talking about the change in freight
taper, the twitch in the tail that took place in
November, which was given effect from the 1st
of December. Last year was a very unusual
year. It was the Pay Commission year which
fortunately happens only once in a blue moon,
once in five years or 7 years or 10 years. We
could not really anticipate what the burden
would. be. Therefore, we could not provide for
it as on. the 1st of April, 19. 86. Really looking
at it, we gave seven
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or eight months of respite from any tarift hike.
But after that when we suddenly got that extra
burden of Rs. 590 crores total—about Rs. 462
crores due to the Pay Commission and another
Rs. 128 crores due to factors beyond our
control, the Dearness Allowance and various
other things—it became impossible to handle
this burden all of a sudden in the middle of the
year. So, we raised for that particular year
only Rs. 320 crores. Out of Rs. 590 crores, Rs,
270 crores also we absorbed, and we projected
a deficit of Rs. 95 crores ending on the 31st of
March, 1987. I am very hopeful and I have in-
formed already through my Budget speech
that we are now expecting not only to bridge
that gap but to show a small surplus of Rs. 11
crores. That small surplus of Rs, 11 crores
shows that we have not raised any extra
amounts. We raised just enough to cover the
gap, to give us a chance to try and cover the
gap. To say that it was entirely because of that
and not due to the effort of the Railways, I do
not think, is very correct because this year we
will be carrying 7 million tonnes more than
the target. The target was 294 million tonnes,
and we should be carrying about 301 million
tonnes by the end of the financial year. If you
wipe but 7 million tonnes, if we had just met
our target of 294 million tonnes, 7 million
tonnes in money "terms would probably mean
a net revenue of Rs. 70 crores to Rs. 80 crores,
and if that tariff effort of the extra 7 million
tonnes had not been put in, we would have
again ended with a deficit of at least Rs. 50
crores to Rs. 60 crores, I do not think that you
can entirely take away the credit from the
Railway staff and the Railway officers.

We are giving priority to modernisation
and rehabilitation. Seventy-four per cent of
the Plan allocation is being spent on
modernisation and rehabilitation. I would like
to mention this because Mr. Sukomal Sen and
Mr. Upendra again presented a rather
confused picture. As far as electrification is
concerned, I want to categorically state that
our target for the five years is 3, 400 km. We
have electrified 461 km.
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in the first year, 560 km. in the second year
and 670 km. in the third year, and we intend to
electrify the balance about 1700 km. in the last
two years. So, we. will achieve the target of 3,
400 km. This is working out to an annual
average of. 680 km. I would like to contrast
this against the annual average of 304 km. in
the Sixth Plan and th, annual average of 97
km. in the Janata period. 1 just thought that J
must elaborate on these figures. We are going
to. achieve a track-renewal target of round
about 20, 000 km. jn the Seventh Five Year
Plan. We are going to wipe out tjie backlog by
1995 because' every year alongwith 2, 200 km.
new aris-ings accumulate and in addition 2,
000 km. of backlog is wiped out. On an avera-
ge we will be doing about 4, 200 kilometres of
track renewal every yea,. We have given
substantial allocation fo, this, it was Rs. 338
crores jn 1984--85,, Rs. 518 crores in 1985-86,
R,. 579 crores in 1986-87 and Rs. 680 crores in
1987-88. So, in three years the allocation t,
track renewal has gone up by 100 per cent. I
don't think more effort is possible in this
regard. Otherwise you will be doing jt at the
expense of othee plan heads.

Mr. Upendra said that we have allocated
only Rs. 632 crores for rolling stock against
R®- %6 crores last year. He probably does not
know that the entire amount of Rs. 350 crores
that will come by way of bond issue and by
way of equity capital of the Railway Finance
corporation is being allocated to the rolling
stock. Therefore, the total that will be allotted
in 1987-88 comes to'Rs. 632 crores plus Rs.
350 crores, which is Rs. 982 crores, which is
more than Rs. 956 crores allocate? last year.
We are to take' several measures to initiate anj
bring in the latest state .f art technology. I
have already talked about the new diesel
locomotives, electric locomotives, coach
technology, freight bogey, train describe,
system and computerisation both of freight
transport and of passenger reservation. One
interesting point I would lilce to make'here; s
that we have spent approximately Rs. 18
crores on the passenger reservation system,
but if you work out the socio-economic
benefits, fuel
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saved for t'nose who would have had to
travel all the time to New Delhi and Old
Delhi— they will now have their own ter-
minals if you calculate this it works out to"
an annual socio-economic benefit (f about
ten and a half crores rupees. So, I think £ is a
fairly good investment not only from the
point of view of  providing another
passenger facility, but also from the socio-
economic benefit angle.

On research and development also we
have increased the allocation from Rupees
one crore to Rs. 10 crores. This is; n and.
dition to the Rs.. ' 19 crores which was
earmarked for RDSO  from the Railway
revenues.

I do not want to dwell too much on the
metropolitan railway  system because |
have said enough. All over the world this is
not the sole responsibility of the railways.
Normally this i* the responsibility of the
metropolitan authority in each city whether it
be Soviet Russia, whether it be France,
whether jt be the United Kingdom.
Everywhere it is the metropolitan
authorities by which these contributions
are made. No contribution; n  most of the
cases is made from the Railway Ministry.
Hardly i, any country does the Railway
Ministry make a contribution. It is normally
the local agencies Or corporations. So, I dy
not want to say  much about this. All I
want to say; s that we arc very keen to
complete }t and I am trying to find a practical
way to complete jf. It is very easy to say that
the baby; ¢ the Railway's. So, it is the
Railway's responsibility. Now with the
resource constraints that we are facing today
we just do not have the resources to spend on
the capital intensive metropolitan projects.
The Railway has to ensure that the benefit
reaches the country as a whole and at the cost
of the entire country we cannot give a lop-
sided, allocation just to one particular city.
We*are very keen and we understand the
need; of the cities like Bombay, Calcutta,
"Madras, Delhi. Their requirements are
tremendous. We d, understand that. That is
why we are trying to ind a practical way, a
via-media, where all of us can get together
and find a way of financing these

[ 19 MAR, 1987 ]

Railway convention ~ 438

Committee 1985.

projects g, that within four to five years we can
make some meaningful advance and alleviate
the transport problems of major metropolitan
cities. I would just like to point out here that a
lot is talked by the CPM on this. My hon.
friends from CPM benches are always talking
about Calcutta and neglect of Calcutta. I would
just like to elaborate certain figures here that
during the three years of the Janata period—
when the CPM were very powerful at the
Centre—the total contribution to * the Calcutta
Metro averaged about Rs. 15 crores per annum.
It is only after Indira Ji's Government came in, in
1980, that this allocation was steeply stepped up
and we are now providing on an average about
R;. 78 to Rs. 82 crores per annum. Whereas
when the CPM were powerful, it was averaging
Rs. 15 crores. In three years i, was Rs. 45 crores
So, I do not think they have any argument, We
genuinely feel for he people of Bengal and the
people of Calcutta. We are not making a drama
of it in just talking about; t, but really we are
doing something substantial. After indiraji's
Government came to power in 1980 we ‘'have
made very, very substantial progress. Mr.
Gowda compar. ed the figures (f total number of
passengers carried in 1978-79 and said that total
number of passengers carried now has dropped.

SHR] KALPNATH RAI_- Mosq jrres-
ponsible Opposition,
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SHRI MADHAVRAO SCINDIA; I do not
think it would be right to talk about total
number of passengers carried. The total
number of passengers carried if you measure
them in terms of passenger kilometres it has
gone up by 24. 7 per cent. Our policy is to
carry long distance pas- / sengers. This is the
thrust of our policy. Therefore, longer the
lead, the more passenger kilometres done.
This is our policy. Therefore, one must
measure; n terms of passenger kilometres
carried instead (f total number of passengers
carried, if you look from the passengers
angle, it has gone up by 24. 7 per cent. |
won't "talk about Janata Government's
performance. It was very dismal.

Mr. Goyal of the Lok Dal has Mention-
ed that we should have more trains like in
Europe. He also mentioned that between
Munich and Frankfurt and back 47 trains
shuttle each way and reservations can be
done very easily, I d° not think the
situations are comparable. We know the
pressures oour system, -the tremendous
amount of traffic and the tremendous
demand. I will give one example. The total
number of reservations done in the whole
of West Germany every day is 40, 000 and
the t°tai number of reservations done in
Delhi alone is 45, 000. How can you
compare two systems? They are just not
comparable.

Regarding accidents, we have improved.
Last. year's figure was 717 a record low in
number of accidents in Indian railway's
history, it is the lowest ever' figure. In the
first 11 months of this year, there j; a
further improvement by 11. 7 per cent. I
think m*ny Members have alssp said that
accidents should be avoided, I w"l be the
last person to be satisfied This is an area
where we cannot make any compromise
and we can never be satisfied. We must
keep o, improving. In this context, my
friend, Mr. Surendra Singh Thakur who is
very well informed. and takes a lot of
interest in our working mentioned figures
about collisions. It 'Is a fact that in the year
1985-86 collisions went up by 17. 9 per
cent from 39pe, - cent they went up to 46
per cent. But I am very happy to in-' form
him that this year compare” t, last year, we
have improved by 42. 2 per cent. Our
collisions have gone down by 42.2
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per cent. So the point Js well taken. What he
said was correct. I think substantial. progress
has been made.

Regarding puncutality of trains also we are
improving. I wont spend much time on that.
So far as passenger trains are concerned, I
have already announced that the Riijdhan;
Express from Calcutta will now be arriving in
New Delhi at 9. 50 ajn. which will ensure that
most of hon. friends from the Opposition can,
arrive in Parliament in time to further raise
problems for us,

I would also like to mention that the metregauge
system, I feel, is an area which ha,. been
neglected somewhat in the past It is being
neglected through no fault of any one. It is
always said that ultimately the metregauge is
going to be converted into broadgauge-so what
is the point in spending money and investing
on it. I cannot see it being converted at least
jtt the "next decade or two. I think it is high
time that we pay a little more attention to it and
it is also time that we invest a little more
money in it and we set right the system so that it
serves the needs of the people. It is also, a vast
system. In comparison to our broadgauge, it is
very small. But if you take qur  metre-gauge
system by itself, it is larger than most systems
in the developed countries, So, - therefore, we
are going to give attention to the metre-gauge

system and we are drawing up a
comprehensive plan god already this year
regarding the rolling stpck that has been
ordered ftPm ICF, the (rder for number f

coaches for the metre-gauge has been
considerably increased. This is in pursuance
of our policy to improve the metre-gauge
system.

Shri Natha Singh suggested the restoration
of certain trains. I am very happy to infrom
him that instructions have been issued for the
restoration of the 23, 24, Bombay-Ferozepore
Janata Express finm 1st April, 1987.

Shri K. P. Shukla ha, suggested the
introduction of a direct train between Luc-
know and Jabalpur. The Railways have
anticipated this need and I am glad to say that
Lucknow and Jabalpur are being connected
by a direct train by way of extension of 109,
110"Lucknow-Manikpur
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Chitrakoot-Express to- and from  Jabalpur

from 31st March, 1987.

Mrs. Pratibha Singh talked about Bihar and
Shri J. P. Goyal talked about U. P. and said
that the condition of coache” is very bad. We
are doing our "best " to improve upon the
condition of coaches but they are very, very
dependent on the cooperation that we get from
the rail users. It is rather surprising that one
does not get so many complaints from areas
like Tamil Nadu, Karnataka and various
places. M°st complaints come from U. P,
Bihar. It is not as if we are collecting all the
worst coaches arid putting them, on the North
Eastern Railway System but the problem is
that unfortunately,, even if you put a new rake
there, within a few days, you find that the fans
have gone, the light bulbs have gone. So,
therefore, we do seek the cooperation of the
travelling public and I am sure, the Members
of Parliament would try to create an awareness
that (his Railway property js not only
Government property but it is in the property
of the people of that area.

Shri Ghanshyam S'ngh Ji talked about the
road over-bridge at Aligarh between Somna
and Kalwa. It js a fact that on both these road
over-bridges, the progress is not satisfactory
but there has been some problems regarding
the contractor and we are sorting theni out. I
feel that full allocation of money has now
been made and I do hope that I am able to
complete this in 1987-88. I will pay it special
attention. Smt. Krishna Kaul talked about
computerised reservation system and the logic
for allocation of accommodation of lower
berths for ladies the aged and compact
accommodation for family should be refined
because many times they get separated. This
is a genuine problem but we are also new to
the computerisation system. We are
familiarising ourselves with the system but
the logic in the programme is being refined to
provide selectivity in the allotment of
accommodation to the maximum extent
possible and it is expected that this would be
possible in the future by July-Angust. We are
trying to work

Railway convention 442
Committee 1985.

out a programme where certain amountof
selectivity can also be exercised. I think, till
then, the hon. Member will have to bear with
us. | am straying into dangerous ground with"
people sitting behind me yhen the outlay of
Railways for Bihar was talked about. I think
that the Railways are an organisation which
serve the needs of the country and the develop-
men in the Railways is looked' at from the
angle of the optimising the operational
efficiency of the Railways. But even if you
look at it 'from the point of view of Bihar, in
the last few years, major gauge conversion
projects from Barabahki to Samastipur costing
Rs. 135 crores and from Barauni to Katihar
costing Rs. 54 trores have been completed and
the new broad-gauge line between Talgadia to
Tupkadih costing approximately Rs. 14 crores
is expected to be commissioned very- shortly
also. In gauge conversion, almost 15 per cent of
the allocation this year ha;. been given to the
State of Bihar and similarly in traffiv facilities
to 15 per

cent of the allocations have gone to the State

of Bihar. I would also like to talk about the
North Eastern Region here covered by North
East Frontier Railways. The Prime Minister
has directed us to ensure that certain priority
is given to areas. ~ Which are far-flung, And
allow them to come, in a meaningful manner,
juto the na. tional mainstream; give them
proper con-" nections. So I am expecting
these five railway lines in N. F. to be
completed within the Seventh Five Year Plan
and we have increased the allocation
compare” to last year by about 35 to 36 per
cent. As regards Amgujti-Tuli line there is a
dispute between the Nagaland Government
and the Assam Government—the line falls
between the two States—and >f they were to
resolve the dispute and if they could give me
a green signal, we can even complete it
within the Seventh Five Year Plan. This
depends upon whether they could resolve
their dispute or not. Shrimati Pratibha Singh
talked ' about Jamalpur Workshop, that it
should be developed. A feasibility study for
modernisation of Jamalpur is b progress. I

havs recently
been to Jamalpur. A comprehensive plan is
being prepared for modernisation of

Jamalpur. I am certainly giving it my
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attention. Mr. Sukomal Sen made a point
about staff having come down. Staff has not
come down. Employees have gone up from
14. 4 lakhs in 1974-75 to 16. 1 lakhs in 1985-
86; their productivity also has gono up. Shri
Upendra said that 7000 quarters are being
constructed every year and that it is a very
low figure. But ten years ago only 3500 quar-
ters used to be constructed' e/ery year. We
have increased it to the maximum ex-ten
possible. Shri Sukhdev Prasad talked about
RPF 'being given more powers. There is a
constitutional problem here. Law and order
being a State subject, it is a preserve which is
jealously guarded by the state Governments
and it does create a lot of complications for
us. Shri Gopa-lan supported this view.

Sir, I think I have more or less covered the
important points. The various other points
which honourable Members have raised, 1 shall
certainly answer them through correspondence
or they can certainly come and see me; we can
discuss the issues. Whatever has been acheved
in the railways, I would like reiterate, , has been
achieved because of a great deal of support and
undestanding that we have received from all
sections of the House and even in the criticism
that is offered in a constructive manner by most,
I see more warmth than heat; there is a lot of
sentiment in that warmth and I very much
appreciate this constructive attitude that has
been shown... (interruption) Yes, Modasa line
has been talked about by Shri Vithalbhaiji. I
shall certainly have another look irito this
particular line and see what we can do about it.
s°> as I was saying, Sir, [ am very grateful and |
very much appreciate this warmth and this un-
destanding (hat has- bee, shown by all sections
of the House. We welcome criticism and I am
sure with the constant" support, help and
understanding in future we will continue to
make strides under the direction of our Prime
Minister in the country as a whole and in the
railways in particular. Thank you very much.
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THE VICE-CHAIRMAN (SHRI M. P.
KAUSHIK): You write a Jetter.

I shall now put to vote the motion for
consideration.

The question is

"That the Bill to authorise payment and
appropriation of certain sums from and
out of the Consolidated Fund of India for
the services of the financial year 1987-88
for the purpose of Railways, as passed- by
the Lok Sabha, be taken into
consideration. ".

The motion was adopted.

THE VICE-CHAIRMAN (SHRI M. P.
KAUSHIK); We shall now take up the
clause-by-clause consideration of the Bill.

Clauses 2 and 3 and the Schedules were added to
the Bill.

Clause I, the Enacting Formula and the Title
were added to the Bill.

SHRI MADHAVRAV SCINDIA: Sir, I beg
to move;
"That the Bill be returned. "
The question was put and the motion wds

adopted.

THE VICE-CHAIRMAN  (SHRI M. P.
KAUSHIK): I shalj now put the motion
regarding the Appropriation (Rail-' ways) No.
2 Bill, 1987to vote.

The question is:

"That the Bill to authorise payment
and appropiration of certain further
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sums from and out of the Consolidated
Fund of India for the services of the
financial year 1986-87 for the purposes of
Railways, as passed by the'Lok Sab'na, be
takenb into consideration. "

The motion wds adopted.

THE VICE-CHAIRMAN (SHRI M. P.
KAUSHIK): We shall now take up the
clause-by-clause consideration of the Bill.

Clause 2 and 3 and the Schedule were added
to the Bill,

Clus* 1 the Enacting Formula and the Title
'were added to the Bill.

SHRI MADHAVRAO SCINDIA; Sir, I
beg to move;

' "That the Bill be returned. "

The question was put and the motion was
adopted.

THE VICE-CHAIRMAN (SHRI M. P.
KAUSHIK): I shall now put the Appro-
priation (Railways) No. - 3 Bill, 1987 to rote:

The question is;

"That the Bill to provide for the
authorisation of appropriation of moneys
out of the Consolidated Fund of India to
meet the amounts spent on certain services
for the purposes of Rail-. ways during the
financial- year ended on he 31st day of
March, 1985 in excess of the amounts -
granted for those services and for that year,
-as passed by the Lok Sabha, be taken into
consideration, "

~ The motion was adopted
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Committee 1985.
THE VICE-CHAIRMAN (SHRI M. P.
KAUSHIK): We shall now take up the
clause-by-clause consideration of the Bill.

Clauses 2 and 3 and the Schedule
added to the Bill.

were

Clause 1 the Enacting Formula and the Title
were added to the Bill.

SHRI MADHAVRAO SCINDIA; Sir, I
beg to move;

"That the Bill be returned. "

The question was put and the motion was
» adopted.

THE VICE-CHAIRMAN (SHRI M. P.
KAUSHIK): I shall now put the Resolution
moved by Shri Madhavrao Scindia to vote.

The question is:

"That this Honse approves the re-
commendations made in paragraphs 8 to 12
contaiped in the Seventh Report of the
Railway Convention Committee, 1985,
appointed to review th, *° of dividend
payable by the Railway Undertaking to
General Revenues as well as other ancillary
matters in connection with the Railway
Finance and Genera] Finance, which was
presented to the Parliament on the 24th Feb-
ruary, 1987.

The motion was adopted.

THE VICE-CHAIRMAN (SHRI M. P.
KAUSHIK); The House now stands ad-.
journed till 11. 00 A-M. tomorrow.

The House then adjourned at forty-five
minutes past seven of the Clock till eleven of
the Clock on Friday, the 20th March, 1987.



